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organized by the Sports Federations
are going to be well funded. Former-
ly the Government ‘was giving Rs. 1
lakh. Now they are giving Rs. 5
lakhs., These are all very good steps.
But, Madam; what very much surpris-
es me ig the gelection of teams. This
definitely is the responsibility of the
National Federations. Yes, the Govern-
ment is giving money for varioug coa-
ching camps and also the Federation.
They can definitely put one represen-
tative of the Government in the selec-
tion committee of the National Fede-
raions. But, unfortunately, what the
guidelineg are doing, as far as the
selection of the team is concerned, is
that in the entire selection committee
they propose to Rave only one member
of the Federation. Only the President
of the Federation will be on the selec-
tion committee. Who are the other
members? One will be the representa-
tive of the Government in the form of
Sports Authority. One will be the re-
presentative of the Government coming
from Arjuna Award winners. One will
be chosen by the Government from the
Olympic Association. Another member
nominateq by the Sports Ministry. So in
a committee of 5 or 6, only one member
is the nationa] coach—again, who has been
there from the National Federation. How
can this position be accepted by the
National Federations. T think there is
need for dialogue bhetween the Fede-
ration and the Government. The Go-
vernment of India has been kind en-
ough, the Prime Minister ig kind en-
ough, to increase the budget for gports
And T think the Government
and the Nationa]l Federations have a
duty to see how this money is spent.
I think it is g very exciting time.
But out of 5 of 6 members, only one
will be from the National Federations.
This cannot work. There must be a
dialogue. There is need for the Go-
vernment to invite suggestions. They
asked for the suggestions of the Na-
tional Federations, but after that the
Sports Ministry has unillaterally issu-
ed guidelines without consulting the
National Federation. I think this is
not in the interest of sports. I think

[ RAJIYA SABHA ]

(General) 1988-89 280

there i need to review this particular
part of selection of teamg and for
coaching camps in consultation with
the Federations,

Thank you. z e
THE BUDGET (GENERAL) 1988-89
GENERAL  DISCUSSION— contd.

THE DEPUTY CHAIRMAN: Mr.
Aladj Aruna.

SHRI ALADI ARUNA dlias V. ARU-

NACHALAM (Tamil Nadu): Madam
Deputy Chairman, ‘at the outset, 1T
‘would like to thank our Finance Mi-
nister, Shri Tiwari for submitting a
Budget which is more ‘rural oriented’
‘growth oriented’ and ‘people oriented’
than the budget submited by our Prime
Minister last year.

Whether or not, the concessions,
the tax reduction, exeise duty reduc-
tion, hundred per cent reduction from
levying tax, excise relief, increased
allocations and  subsidies as  intended
reach the beneficiaries, our Finance
Minister no doubt hag been succegs-
ful to create the impression that he
hag provided a populist Budget,- -~

(a) Increased concessions to the
farmers in Agricultural Sector;

(b) New incentives to small sgcale
industrieg under cooperative sector;

(c) Programmes like Jaldhara and
Kutirjyothi;

(d) Hundred per cent exemption of
export profit from income tax under
Sec, 80 HHC of Income Tax Act;

(e) The extension of five years tax
holidays under new section 10 B to 100
per ceng export units;

(f) Re-plantation and rejuvination
subsidies to Rubber, Coffee and Car-
damon plantation; and

(g) excise relief to textile and elec-
tronics are welcomed by the people,

These concessions, measures and
programmes do not amount to say that
the Ministry of Finance have heen ab-
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reast with the situation and aware of
the needs of the nation. As rightly
commented by one economist—

“Mr Tiwari’s maiden budget is a good
exercise in public relations but no, so good
in public finance”,

The Budget document hag been prepure.l
in such a way as to appeuar that it con-
tains more concessions than tax burdens.
Not because the Minister had dropped
the proposal of imposing taxe; «lue to
drought but because he had indulged in
pre-budget exercise,

Uniortunately for the last few yeurs to
mobilise the sources, the Ministry of Fin-
ance is following thi, uahcalthy practice,
Owing to this pre-budget excr¢ise the
income to Government hag been-—

In the year

1985-86 Rs, 1125 crores
1986-87 Rs. 1800 crores
1987-88 Rs. 1714 croreg

for the [988-89

Surcharge on income tai and hike in ad-
ministered prices yield as Rs 2100 crores,

through Railway Rs. 622 crores

and throogh P&T
department
and communications

department - Rs, 547 crores

Rs, 3271 crores
Not impositicn in the budget Rs. 615 crores

Rs. 3886 crores

Se in total -

Is there any justification to say that this
hudget is free from tax burden ?

I am not agaipst the mobilisation of
revenues to the Government which is
quite essential to implement our plan tar-
gets successfully and to introduce new
programmes for the welfare of the coun-
try,

The methods adopted by the Govern-
ment are quite unwarranted and irking.

It shows that it has no conlidence in the
Parliament, Contrary to our expeutations,
our Finance Minister has submitted an
astronomically deficit budget, As far as
the States are concerned, they have no
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right"to print currency nofes. A State
which submits a deficit budget ultimately
iy compelied to overcome the deficit by
right means, But in the case of the Cuntre
since it has a right to print the notes the
deficit budget only fuelg the fire of infla-
tion and hike in prices, Unmindful of
price increase and inflation every year the
Centre follows the practice of submitting
deficit budget, The deficit was in the year
fv85-86 Rs, 6565 crores, in 1986-87 Rs.
8285 crores, in 1987-88 Rs. 6010 crores
and in 1988-89, Rs 7484 crores. How
are we to overcome this difficulty ?

Mudam, we speak much about financial
discipline, We ask the State Governmants
to follow the discipline in financial mat-
ters, But ag far as the Centre jy conce-it-
ed, it does not follow any principle in the
discipline of financial matteis, Therefore
1o amount of w'ndow-dressing and sooth-
saying can stifle the fear that the defizit
of Rs, 7400 crotes in 1984 could stop f.n-
ning the inflationary fire, Our Finance
Minister claims crodit for the growth rate
in industry of 102 per ceat, large food-
grain stock of 23 million tonnes and the
GNP growth rate of 1 to 2 per cent, If we
examine the physical situation and the
growth rate of non-plan expenditure;, as-
s:tg and liabilitics of the Goverrment. sol-
veacy of the Government, has hecome
questionable, Our total expenditurc ol the
Government goes up by 11 per cent, At
the same time, the non-plan expenditure
will increase by 19 per cent. In absolute
terms, the non-plan expenditure hus reen
estimated at Rs  47.896 crows. Tt consti-
tutes 68 per cent of the total expenditure
of the Government. The fund left for plan
and other welfare measures ic very mea-
gre. In the year 1965-66, the Govzrnment
had exceeded its liability yielding the ‘ur-
plus of R 937 crores, ovar the liahility.
But what is the present position? The
liability of the Government excead: its
assets, The assets of the Government are
estimated at Rs. 1,84,000 crores. but the
lability. the pay off; is Rs, 2.24,180 crores
in the year 1986-87. It is reported in the
press that the excess of assetz stood at
Rs. 22,470 crore, in the year 1986-87 Tt
hag increased ta Rs 29780 crores in the
yeur 1987-88. As far as the current finan-
cial year ig concerned. it has reoched Rs.
40000 crores. So. if the Government, for
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lam} ‘ -
example, has no power to print the cur-
rency notes, then it will be very dilicuit
to meet the grave situation, Fortunately
the solvency of our Government is assur-
ed, not because of ity assets, but because
of the power to print the currency
notes, For the next two vyears it is
reported that the Government would have
to print new notes for Rs. 17,500 crores,
In other words, Government is in the po-
sition to print currency notes for Rs, 25
crores every day. If ihis
100 ».M. position is alloweg to con-
tinue, how would we arrest

inflation and increase in prices?

Madam, the Finance Minister has stated
that our Government is following a pru-
dent policy in debt management. In fact,
we are adopting only imprudent policy.
This is the first time I think that the Gov-
ernment has remarkably acknowledged the
harq work ang the unflinching determina-
tion of owr farmers, Of course, the Minis-
ter has proposed some good leneficial
measures to help the farmers, Rate of in-
teiest on the crop loan has been reduced
by 1 to 2 per cent, The scheme of Jal-
dhara has, no doubt, reduced{ the burden
an the small land-owners, Public sector
haaks have been asked to increase loan
to the farmers to the extent of 17 per cent
~f their advances, and as usual, subsidv
hag been increased on foodgraing and fer-
tilizer, by Rs. 1200 crores Fertilizer has
10 be provided to the farmer at a discount
of 7.5 per cent over the notified price.
Import duties have been reduced on cer-
tain selective items like pesticides and
weedicides, No doubt, these measures are
much beneficial to the farmers and I com-
pliment the Minister for these pronosals and
measures, There is no difference of opi-
nion on this, But T would like to remind
him about the plight of the farmers who
are affected by drought for the last four
years. They are not able to pay back the
principal amount ag well as interest So,
the immediate need at the present mo-
ment is to waive off interest if vou can-
not waive off repayment of the principal

amount. At least, in the drought
affected areas, if not throughout the
country, you must waive off in-

terest on these loans, I may also remind

[ RAJIYA SABHA ]

(General) 1988-89 284

the Government that when Dr M. G. R,
was alive, he had twice waived off the
principal amount and interest on the loan.
of the farmers to the extent of Rs, 300:
crores in Tamil Nadu, Therefore, I ap-
peat to the hon, Finance Minister to help.
the State Governments in waiving off at
least the interest amount, in drought
affected areas,

It is claimed by the hon. Minister in
the Budget that outlay on agriculture has
been raised by 40 per cent It is only a
manipulation, not a fact, The Minister
has conveniently taken the Budget Esti-
mates of last year, that is, Rs, 911 crore
and compared it with the present estimate
of Rs, 1285 crore, thus claiming a 40
per cent increase, In fact last year, the
allocation was Rs. 1078 crore, and when
we compare that figure with the present
estimate, it is a little over 20 per cent,

It is painful to see that transfer of re-
sources to the States is declining every
year from Centre to States,

SHRI KALPANATH RAI (Uttar Pra-
desh) : States have been given more mo-
ney.

SHRI ALADI ARUNA a4lias V. ARU-
NACHALAM . But percentage-wise, it is
declining, After the award of the Seventh
Finance Commission, transfer of proceeds
from Centre to States rose from 38 per
cent in the year 1978-79 to 41 per cent
in the year 1979-80, Thereafter, gradual-
ly it fell back to 39 per cent in 1986-87.
Transfer of resources from Centre to the
States in the Revised Estimate for the
year 1987-88 wag Rs, 24.870 crores and
for the coming financial year it is Rs,
26,346 crores, The increase is very negli-
gible, If you go through the details of
the resources, the Central assistance has
declined from Rs 8841, crores to Rs, 8592
crores, Ag far as grant js concerned. it
has declined from Rs. 5224 crores to
Rs, 4015 crores, The total assistance fiom
the Centre to the States hag declined from
Rs, 9881 crores to Rs. 9714 crores,

Apart from this, there {5 decreased
rate of resource transfer. The Centre is
adopting rome deceptive and retrograde
steps so as to swallow the revenue to which
the State is entitled, As stated by the

Chief Minister of Maharashtra, Shri S. B.
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Chavan, in the National Development
Council, 1 quote : “The Centrg has not
been adequately exploiting the levy of the
additional duty on the excise in lieu of
sales tax on sugar, textile, tobacco, which
the Stats voluntarily surrendered in fav-
our of the Centre way back in 1956.”
Since the corporation tax docs not come
under divisible pool while income tax
comes under divisible pool, Centre is al-
ways increasing the corporation tax rua-
ther than the income tax  As far as cur-
rent financial year is concerned, the yield
from corporation tax will be Rs, 50 crores,
whereag the yield from the income tax is
merely Rs. 10 crores additional revenue,
So, it is a clear proof as to how the Cen-
tre js acting against the interest of the
States, A few years back, estate duty was
abolished by giving some grounds. New
the same estate duty has been introduced
in a modified form of tax on transfer of
wealth, It is another deceptive method
against the State,

SHRI KALPNATH RAL: You should
welcome it ., LT

SHR! ALADI ARUNA alias V_ ARU-
NACHALAM: But we are not getting
any share, You have changed the phraseo-
logy so that the State has no right to the
share to which it was entitled earlier.
The House is aware of the fact that excise
duty comes under divisible pool. To dep-
rive the legitimate claim of the States, in-
stead of increasing the cxcise duty on
certain items deliberately, wantonly, they
increased the prices of certain commodi-
ties like sugar, cement, diesel, petroleum,
coal. etc, Owing to thig increase in the
administered prices, the Centre gets Rs.
2100 Crores in which States have no share.
If the excise duty had been imposed, the
States would have received their legitimate
share. In the National Development
Council the Chief Minister of Karnataka
has condemned the attitude of the Centre,
He has said, because of these increases
in administered prices Karnataka has lost
at the rate of Rs. 110 crores every vyear.
Madam, most of the Chief Ministers at
the Nationat Development Council have
honestly, fairly. with facts and figures,
criticised the attitude of the Centre re-
garding this price policy. Tt is unfortu-
nate that even the Chief Ministets were
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not allowed to speak for ten minutes in
the Natiomal Development Council meet-
ing, They were asked to stop within ten
minutes. = The National = Development
Council meeting was held recently after
two years, It was held for the main pur-
pose of reviewing the mid-term achieve-
ments of the Seventh Five Year Plan But
the Chief Ministers were not in g posi-
tior to represent their views in a nroper
mansger,

THE MINISTER OF STATE IN THE
DEPARTMENT OF REVENUE IN THE
MINISTRY OF FINANCE (SHRI AT
PANJA) : No, Madam, that statement is
wholly wrong. The speech s given and
thereafter points are mentioned,

SHRI M. S GURUPADASWAMY
(Karnataka) : There was no discussion, [t
was ritualistic,

SHRI ALADI ARUNA glias V, ARU-
NACHALAM: If the Chief Ministers
were to be asked to submit written spee-
ches, you could as well have sent a cir-
cular asking them to sead it by post.
There is no need for any meeting,

SHRI1 AJIT PANJA : Madam, it iy not
like that Written speeches are prepared
by the Chief Ministers themseives, There
wag no circular to say “you submit your
speech”,

SHRI ALADI ARUNA calias V. ARU-
NACHALAM): What is the difference
between receiving by post and receiving
from the person concerned?

SHRI AJIT PANJA : May [ answer
that? Iy you do not want to hear, what
can I do? A written speech is given, but
the Chief Ministers themselves point out
some of the points which they want to
emphasise. That is always done, When-
ever I was present, that was always done
by consensus and nobody objected to
that

SHRI ALADI ARUNA ¢lias V. ARD-
NACHALAM: Chief Ministers are
heads of States. They are representing

several crores of people. They had come.

to the National Development Council

after two years,
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SHRI V. GOPALSAMY (Tamil
Nadu): Mr Aruna, our Minister wants
you to listen to his speech, but the Prime
Minister is not prepared to lister to the
speeches of the Chief Ministers. That
magnanimity he is not showing fo them,

SHRI ALADI ARUNA dlias V, ARU-
NACHALAM: You are correct.  The
NDC has no sanction of the Constitution;
it is an extra~constitutional institution. It
is under the sway of the Centre. Whar 1
want to say is that it has become ineffec-
tive almost and it hag also become farci-
cal, That is why I appeal to the Minister
to dissolve the WNational Development
Council and constitute ths Inter-State
Council envisaged under article 263 of
the Constitution which peimits the Centre
to constitute such a Council, (Interrup-~
tions). There is a conbstitutional sanction
for that, Why should you have an extra-
constitutional institation ?

Before | conclude, I would like to spe-
cially thapk our Minister, Mr. Tiwari,
for introducing Jaldhara and Kutijyoti

schemes, .

SHRI KALPNATH RAI: Thank you
very much, '

SHRI ALADI ARUNA alivcs V. ARU-
NACHALAM: Just wait and  follow
what [ am going to say, Thess schemes
are already being followed in Tamilnadu
for the last five years., More than 10 lakh
families have benefited by these schemes.
T roe thankful to the Centre for introduc-
ing the policy of Dr. M. G. R. at the
national level, ) -

Madam. I wanted to highlight certain
problems of my State, for which T wanted
to have a copy of the speech of our Gov-
ernor made at the National Development
Council meeting from the foint Commis-
sioner in Tamilnadu House at Chanakya-
puri, I have received copies of speeches of
other Chief Ministers from their respective
Bhavans here. But despite my calling them
twenty times, there ig no response from
the said Joint Commissioner; they are
not cooperating with us, After the impo-
sition of President’s rule in Tamilnadu, the
Tamilnadu House in Chanakyapurj has be.
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come an office of the Congress Party, It
refuses to cooperate with us for such a
legitimate demand

SHRI AJIT PANJA ;. What hay it got
to do with Bugdet?

SHRI ALADL ARUNA alias V. ARU-
NACHALAM: They refuse to give a copy
of ‘the speech.

1l 9 ATY (A AT Y GFT FAA
®oAEE (4§ M7 AT FAA B
fgars ara <€ §... (s@awgw) |

SHRI ALADI ARUNA alias V. ARU-
NACHALAM: [ have cvery right to
get a copy of the speech of the Governor.
So, that is why... (Interruptions)

THE MINISTER OF STATE IN THE

MINISTRY OF PARLIAMENTARY AF-

FAIRS (SHRI M. M. JACOB): We are
debating the Tamil Nadu Budget subse-
quently, later on. Let him speak then.

SHRI ALADI ARUNA dlias V. ARU- -

NACHALAM: You must realise (he seri-
ousness of the deniaj by the officer to give
the Jocument which is essential for an hon,
Membe; to raise issues in this House.

Therefore, Madam, even though ths
Budget is more rural-oriented and people-
oriented, it does not meet all the needs of
the people, o

With these words, I conclude, Madam.

SHRI BHASKAR ANNAJI MASOD-
KAR (Maharashira): Madam Depsty
Chairman, I rise to commend to the
House acceptance of the fiscal proposals
set out in the Budget for 1988-89.

- The vacancy on my right puts me in 2
pensive mood, Here with me sat the
doyen of economic liberalisation, late Mr.
L. K. Jha, In his departure, this House
hag lost presumably a voice of dignity.
sober wisdom and erudition in ecomomic
matters,  You are aware, Mr. Jaa was
all for economic liberal thought, aad he
drew his inspiration from Sir Keynes, the
British Advisor on Fconomic Affairs. The

e i —a ———
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principle and philosophy which he cheri-
shed has marked influence over the
Indian economy, It appears to me that
at least for the last decade or more the
liberal thought in economics is pervading
the country’s finances.

Madam Deputy Chairman, by overturn-
ing the lJaw of demand and supply, the
economy of a developing country can
look with hope to budget having larger
deficits or deficit financing,  These mat-
ters are accepted in principle in economic
theory. The makers of the Budget nced
have no anathema for deficit financing. [
recall what Mr. Jha saig when the last
Budget was put before the House. Parti-
cularly because of the problems of  less

employment available in a country like
" India and conditions of very low capacity
utilisation of the means, deficit financing
_ sometimes is a must, So, I woulg assure

the House that only because deficit financ-
ing hag been resorted to by the Finance
Minister, there is no worry because that
comes out of the circumstances ang the
position of the economy in which we are

The Budget under consideration, Ma-
dam though not fully supportive of any
extreme position available in the economy,
hag mapped out resources and out goings
leaving a deficit of about Rs. 7,000 crores,
With vigorous and dynamic measures and
fiscal discipline, I am sure that this would
mot mean any difficulty in the coming
year,

In £act, T have sincere appreciation  of
our Finance Ministey who, having Jepar-
ted from the routine form of budget, has

come out with many new budgetary pro-
" posils.  Of course, Madam on matters
of philosiphy and principles, calling for
vigarous financial discipline and providing
for libera] mecasures there can always be
homest debate, ang that debate is being
raised in thi; House, But, what must at
once be conceded is that the fiscal pro-
posals provide a perspective out of felt
necesshty and has a given  context. It
alse outlines the contours of shining hopes
and aspiration for the people who are
mostly poor and are struggling to survive
hosourably under onerous economic
situation,

. 1
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It would not be out of place to say
something only for myself that the pro-
posals set out do not in any manner de-
part from the golden middle path  that
lies between the socialistic economy and,
whaut we call, the capitalistic free market
economy. We have chosen the middle
path.  Cal] it a mixed economy or call
it a free open market economy, ) must
hasten to remind the House that our Cons-
titution aims at socialistic, equitable and
just rendering of the society. And when-
ever the Budgets are framed T am sure
that the Government is aware of this
constitutional dictate and constitutional
mandate, We have pledged ourselves to that
goul T happily conceive that the Finance
Minister would show or has shown that
conviction without any reservation, Un-
doubtedly the thrust of the Budget is to
reach the farmer, to reach the poorer and
down-trodden and tne backward classes of
society, That may be to move faster on
the path of socialism. Probably for the
first time the farmer and the ruraj people
have been made the focal point in y fiscal
document. T have not come across a
Budget where rural and farming society
had been given the focal point, This surely
is egalitarian in substance and in policy.

I would have, but for the time, refer-
red to some of the proposals which have
been referred to by the hon. Members,
even those who criticiseq the Finance
Minister, as good proposals, T oaly wish
to say that these proposals are contained
in part A, paragraphs 17 to 28 aad in
Part B, paragraphs 106 to 125 of the
Finance Minister’s speech. 1 commend
and congratulate the Finance Minister for
providing all these measures.

To my mind these are alj very welcome
steps initiated by a welfare Government
dedicated to the larger good of the larger
number of the people. Undoubtedly.
some of the problems do stare us in the
face and of which a note must be takew
Growing indebtedness and concomitant
growth of requirementg to pay the interest
which has been just styled as astronomical
is a serioug concern and a cause for
anxiety, T am not enamoured by the
phrase ‘debt trap’. Tt is an economis
dependence that is involved which causes
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concern, The more you borrow, the inore
you repay and the more you have to give
your resources by way of interest, To
meet the challenge, we have to have bet-
ter methodg of capita] mobilisation and its
best atilisation, I am sure that the prob-
lem as is preseated iy also present to the
mind of the Ministry and of the Govern-
ment at large. We will have to find cut
methods which will bring down our  de-
pendence on debts and which will con-
serve our financial capacity for develop-
ment and growth.

Measures to improve our receipt of
foreign exchange is one of the methods
to have better capital mobilization.
It is not merely the tax that gives you the
financial resources, Unhappily it is being
thought in this country and among the
general masses that tax is the only method
but when the State steps out in the mar-
ket, becomes a shop-keeper, becomes a
producer, becomes a factory rummer, it
can have various types of what you call
capital mobilisation methods, T feel that
this aspect of the capita] mobilisation has
not been properly appreciateq nor is being
put into effect by the present proposals.
Many thoughts do come to my mind con-
cerning these aspects of the matter and
the state of the economy of our country,

Madam, you are aware, and this House
s surely aware that the world economy
today is principally divideq and organised
around two basic economics—one is what
we call the socialist-oriented and the other
what we call libera] or market economy-
oriented, Success of free and market eco-
nomy which we tend to  adopt, about
which one can have reasonable reserva-
tion, mosty depends on the successful
mobilisation of the capital and strict finan-
cial djscipline along with the best utilisa-
tion of our resources. History shows that
the industrial er, that dawned in PBuro-
pean countries and developed the economy
of those countries which we call ;nd
classify as developed countries, had to
pass through such ; phase, But one of the
aspects which is available to us and which
can be well utilised is the corporate sec-
tor, ¥ you visualise in the modern world,
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the modern company or corporation or
what you cal] g corporate society is domi-
nating many of the economic fields, 1
think time is very ripe and overdue in
Indiz 10 boost up the‘corporale structure
and encourage the same by appropiiatz
fiscal policies, It would not be out of
place or out of tune lo suggest—and this
I leave it to the Minister concerned—
tha; flow of the equity into corporate cor-
pus should receive selective treaiment by
providing tax concessions, Madam, this
can be altogether a new innovation. But
it can work I feel for boosling the eco-
nomy of 3 developing country 1o it’s
better advantage, If you ,llow free flow
of the equity and provide some tax con-
cessions, then, it is possible to build up
needed capital over a long period, Initially
such investment concession may be thought
of in basic areas only, You need not give
these concessions to all and sundry eco-
nomy. But you can select certain areas
and offer equity flow concessions. That
will also help people particularly in the ~
field of basic amenities

The second thing that comes (o my
mund and 1 put before it before the Minis-
ter for consideration, is industrial venture
like tourism .s a very growing industry.
All over the world, it has made a mark.
As you are aware, India is a beauntiful
country, We are all the proud sons of g
country which has graceful Kashmir on
one side and Kerala on the other side,
Kutch on thig and gracious Arunachal gn
that side, Peoplz throng and come to
see our country, Travel here is a pilgri-
mage. It is possible for the Governmeat
to utilise this field of lourism for over all
economic growth of our people. Tourism
ig a cluster of industries, cluster of occu-
pations and cluste; of businesses that go
around it It is not merely, as some of
the Members gaid, Five Star culture, It
is something more. There is 5 potential of
employment which has to be tappeq by
a developing country. As a means of earn-
ing foreign exchange, tourism hag proved
to be one of the best sources to oul
economy, To give figures which I got
collected, it appears that we got Rs, 1454.3
crores net foreign exchange earning on
tourism last year You can imagine if
our effort on tourism is better organised,
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what will be the position of our foreign
earpings, Madam Deputy Chairman  the
Government has already constituted the
National Committee for Tourism, I would
take this opportunity to urge upon the
Government  that its recommendations
should be given full and quick effect by
providing incentives which will develop
the tourism industry all over the country,
This cap include giving concession f{or
all those ancillary industries. ..

THE DEPUTY CHAIRMAN: How
much time you require because it is tune
for lunch break?

SHRI BHASKAR ANNAJI MASOD-
KAR: Madam, I must say that I require
about 5 to 7 minntes, But whatever yon

' decide, I wil follow,

THE DEPUTY CHAIRMAN: You
compleie it now and they we will break
for lunch, Otherwise, your continuity will
be broken,

" SHRI BHASKAR ANNAJI MASOD-
KAR: All right. The incentives to suci
export industries should be taken up by
the Finance Minister gs early as possible,
This can include improved facilities of
airporis as well as other means of irans-
port, doubling the capacity of the hotel
accommodation, doubling the  capacity
as far as other comnnected export-oriented
industries are concerned. 1 think that this
step can help us in mobilising better earn-
ings and return of foreign exchange,

Thirdly, Madam, [ am very much in
favour of ralionalisation of the tax struc-
ture, You are aware that there is a very
bitter debate going on concerning the
tax proposals which have been put for-

-ward and passeq by us in the form of

amendment to tax laws and I feel that
the hon, Minister would give careful con-
sideration to the criticism and difficulties
involved therein. Suggestions are coming
from all over the country from all walks
of life that there are drastic measures sti-
pulated just like Section 44(a) & (¢) or the
provisions concerning the partnership and
the liabjlity of the partner, All that re-
quires due assessment if you want to give
a fillip to the economy and infuse confi-
dence in tax-payer, )
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Fourthly, I would like o draw the _at-
tention of the Ministry 10 the grow.ng
disparity whatever may be our ciaims
between tbe poor and the rich in this
country. 1 have the report which has just
come yesterday, published in the “TIMES
OF INDIA” giving figures to show how
the poverty hag risen in this country under
the heading “Poor population up in
U_P.” and the figures quoted are stagger-
ing, This House must share the concern
that there are millions of people who can
be classiged as very very poor, On the
one hand, we are categorising the peopl:
as VIP, very very VIPs and, on the other
hand ironically, the time has come when
we have to accept the reality that right
from destitution, we have persons who
can be called very very poor, In U.P.
alone, the figure has gone up as it ap-
pears, to 530.60 lakhs of persons who are
very very poor. This ig 3 jump from 413
lakhs of such people in 1972-73.

SHRI KALPNATH RAI: How much?

SHRT BHASKAR ANNAJI MASOD-
KAR: 530,60 lakhs, in U.P. alone which
is the most populous State from wherc
ou; Finance Minister comes and proposes
to give us a Budget. .. (Interruptions)

I would sincerely urge the Government
fo tackle the problem of poveriy a5 a
priority problem and not leave it to the
Mmere fiscal measores or the forest of
figures which every budget gives saying
that we have allocated this much of
amount and all that. That is not the
method in which you cap reach the poor
in this country. The Finance Minister has
done well ip quoting Mahatma Gandhi
and our Prime Minister glso that we are
dedicated to remove poverty, But what
is happening in ou; country from 1972-73
fo 1988-89? The progression is just on
tise, That means there is something wrong.

SHRI SUNIL BASU RAY (West Ben
gal). There is no dedication.

SHRI BHASKAR ANNAJI MASOD-
KAR; Dedication is there, Poverty is a
phenomenon which, you will accept,
Madam, stems out of our fiscal policy and
economic environment. 7 began by saying
that we will have to have a proper capital
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mobilisation and a very rigoroug disci-
pline, economic discipline which zlone can
ameliorate what you call the phenomenon
of poverty, Anyway Madam it is a stigma
that in 3 country like ours when we are
celebrating the completion of 40 years of
independence not only poverty continue:
but destitution also continues. Very very
poor people who are below the Rs. 3500.-
income mark, as classified by the Govern-
ment, still reside in the States and we
cannot help their lot. It is all right to
talk, debate and fight here for persons
who are really destitute, persong who arc
poor, But what is their lot? I would request
the Finance Minister, taking this oppor-
tupity, to make his consideration pivo-
tal to poverty. There are many things
‘which T have to say, But time has reach-
ed for thanking yow, and having said
all these, T have nothing but praise for
the Finance Minister though 1 am criti-
cal of some of his fiscal measures, The
.Budgetary proposals definitcly mark a
Dbetter trend and evidence dedication and
also a sense of conviction, He has tzken
care both of defence—as the House is
aware, by providing a better Budgetary
proposal for defence—and of farming or
cultivation; in other words, of the sol-
dier and of the farmer. True to the

tradition of the late Prime Minister Shri~

La! Bahadur Shastri he has come out with
a Budget which reverberates the call of
“Jai JTawan, Jai Kisan". Let me, Madam
with your permission, in the end observe
that thi, is » Budget meant for “Jai
Jawan, Ioi Kisan”. Thank you, Madam.

THE DEPUTY CHAIRMAN: Now
the House stands adjourned for lunch and
will meet again at 2,40 p.m,

The House then adjourend for
Innch at forty minutes past one
o~ of the clock.

The House reassembled after lunch at
forty-three minutes past two of the clock,
THE VICE-CHAIRMAN (Shri Jagesh
Pesai), in the Chair.

SHR1 MURASOLI MARAN: (Tamil
Nadu): Mr. Vice-Chairman, in our
opinion the Budget presented by the
honourable Shri N. D. Tiwari can be
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termed as a kajal or sindoor budget, To
be very clear, it is a cosmetic budget, It
provides us with a lot of cosmetics o
hide the ugliness of the ecoaomy and the
administration In other words, the Budget
is like a chamelion showing different
colours. It is very difficult to find cut the
original  colour. We have to do some
research to know what the original colour
is, I will come to it later, Moreower,
when he was presenting the 47th Budget
of independent India, in fact, what Mr,
Tiwari presented on 29th February was
the fourth chapter of the Budger, For
the last few years this Government has
been practising an innovation, [f they
want 1o inflict severe punishment on the
people, they do it earlier than the Budget,
So. when the Finance Minister readg his
Budget speech in the glare of TV and
Press cameras, he presents u Budge: with
a lesser punishment to the people, The
first dose of the Budget came in the form
of rise in the administered prices of steel
and petro] etc,, the second dose  came
when the posta] rates and the tels-com-
munication rates were hiked and the
Govornment got through these measures
Rs. 1,200 crores, Then came the Railway
Budget which brought Rs, 1,100 crores.
Now, with this Budget. the gross total
of the new levies comes to Rs 1,265
crores. So by means of these four deses
the people of India are going to pay
Rs 3,565 crores, This is budgeting by
instalments and this is the Crealion  or
innovation by our Government. As [
have already said, this Budget i; ilike
chamelion and it is very difficult to find
its true colour, On page 3 th: honourable
Minister says:

“In the coming year. the Plan oms-
lays for the Centre and States m res-
pect of agriculture and irrigation are
being increased by 40 per cent”

We know that Budget is a sacred docu-
ment, In fact, the Finance Ministry
starts preparing it months ahead. But, Sir,
in some copies, the word “States” have
been crossed out in ink So, it onlv shewwe
that in a horry they have prepared the
Budget and they have not given serious
thought to it. Bven if you take away the
word “States”, is it true, ag the Fimance
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Miuister claims, that ‘in the :oming year,
thz Plan outlays for the Cenire in respect
of agriculture and irrigation are being in-
creased by forty per cent,”? Thinking it
is true, some of my colieagues here have
been pruising the Budget saying that it
iy pro-agriculturist, that it iy meant to
give a mnew impetus to aglicuitue and
so on. No. Sir, T strongly differ with
them on this, In fact, the total outlay
for this year that is. for the coming vear,
is not 40 per cent increase over the last
year, But it is less. Sir, shall I reag out
the figures from the Expenditurc Budget?
If we can include in the Central Plan
outlay for agriculture and allied activities.
that is, rural development, jrrigation and
flood control, all these three items join-
ed together, then it comey Lo Rs, 3.056
crores, But what is the amount that is
being spent in the current year? It is
only Rs, 3,047 crores, It meang we are
going to spend about Rs, 18 crores less
than the previous year. This is very ob-
vious, T would like to know from the
honourable Minister how he bhas arrived
at this figure. T think thig is a deception,
Firstly, they have cut out the word “and
the States” and then they say, “agricul-
ture and irrigation”. Again, you tuks page
19. On page 19, Sir, he says:

“As mentioned carlier, it nas been
decided to increase th: outlays on De-
partments of Agriculture and Coopera-
tion and Water Resources by forty per
cent.”

Along with it thsy add som=thing more
and this i5 nothing but a deception,

They are deceiving the people agricul-
turists, by wrong figures, In fact,  the
amount is' less. It is not 40 per cent more.
1 have donz all the calculaiions, This is

" all to get probably a cheap popularity

among agriculturists, 1f they are  very

“sincere in thein intentions they should

have provided for it, But, at the same
time, the Minister says that, if necessary;
the Government will make re-allocations
within the overall Plan outlay for 1988-
89 and provide for more resources for
agricultural targets, Sir, it is very clear.
Tn fact, they had no intention at all to
give top priority to agriculture. Perhaps
to woo Mr, Tikhait, who is touring the
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Hindi belt like a tornado, they have
created all sorts of deceptions in the

Budget, Sir, you are well accustomeq to
the procedures of this House, I would
say that the Budget speech is misleading
the House—not only the House but the
people of India—to say that they have
provided for 40 per cent more than in
the previous vear. Sir, not only that, In
other areas also, they have reduced their
outlays in agriculture, Take for example,
agricultural financial institutions, In the
current year they are spending Rs  347.39
crores, But Mr. Tiwari has reduced it to
Rs 110 crores for the next year,

Sii, take the rura] employment. You
arc an expert in that area and vour State
has done some pioneering work, The hon.
Finance Minister., Mr, Tiwari, hag said
in his Budget speech—I gnote:

“The main instrument for increasing
the earning opportunities for those be-
low the poverty line is rural cmploy-
ment programme,”

So what has he dote with this  pro-
cramme? How much has h: allotted to
this development of rural employment?
Sir, last year when Mr, Rajiv Gandhj was
Finance  Minister he had  provided
Rs. 1334 crores, Now Mr, Tiwari has
reduceq it to, Rs. 1259 crores, Sir, ip all
areags of agricuiture this Budect has re-
duced the outlays I would say that they
are paying poor attzntion to agriculture,

Now, Sir, among other things the much
talked about thing is the packagz of mea-
sures for agriculture  Sir, it will be very
interesting to note that the hon. Finance
Minister starty with an introduction re-
garding the package of measures for agri-
culture, Whose package is it? Iy it the
idea of Mr, Tiwari or Mr, Faleiro? No,
He says that he got the guidelines for
working out the package of measure for
agriculture from the Prime Ministey when
he addressed the kisans “the other day.”
Sir, when did the Prime Minister address
the kisans “the other day?”’ It was nine
days earlier than the  Budget—on the
19th or 20th-——when the Prime Minister-
addressed the kisans. Now, Sir, he says
that he got the inspiration from  that
speech: just like the Raman effect he got
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the Rajiv effect. So he incorporated it
Sir, just imagine this, You were a Minis-
ter in the State. How can even a small
State or anybody, create a plan or a
scheme within a week’s time? Tt ig im-
possible. That is why I would say that
it is all deceptive, There is no content at
all In fact, for a moment, after receiv-
ing the Rajiv effect, as if under the mes-
merism, Mr, Tiwari forgot that he was
the Finance Minister of India.

- - . ;

He started thinking that he was the
Finance Minister of Uttar Pradesh So,
just like the State Budget, he was giving
scheme after scheme, one after another,
for kisang foy the peasanty far the poor
and for the Scheduled Castes and Sche-
duled Tribes who all fall under the res-
ponsibilities of the States, Look at Jal-
dhara and Kutir Jyoti It will provide
energy to the pumps and electricity lights.
You will be knowing that almost all the
States are having such plans. In Karna-
taka they are effectively implementing
the scheme, In Tamil Nadu, even during
the DMK regime, all the villages were
clectrified, We have more energised
pumps than any other State in India_ So.
why are you duplicating the effort and
stepoing into the area and domain of the
States? I cannot understand it, Recently
Mr. Hegde said that he was havieg simi-
lar programmes in the form of the Ganga
Kalyanam Balyogi. After so many years,
the Centre is imitating the States. How
are they going to finance? Our Finance
Minister says that the cost will he met
through a combination of erants und loans
to the State Electricity Boards, You know
very well that almost all the State FElec-
tricity Boards are running in loss, They
could not even repay their interest. So,
why should the Minister not say that he
will give interest-free loans or he will
give grants? He has not come nut with,
those statements, He hag a0t committed
himself to something specific. Tt is not
only stepping into the domain of tha
States, but T think it ig not only duplica-
tion but duping the people also, Tt is
being done vigorously in many States.
Y do not know about the Northern States.
But in almost all the Southern States, it
ds being done verv vigorously,
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He has announced a beautiful scheme,
i.e. Nationa] Scheduled Castes and Sche-
duled Tribes Finance and Development De-
velopment Corporation. Sir, it is very
interesting to note the purpose of this sche-
me. The objective would be to innovate,
experiment and promote rather than dupli-
cate the work of the existing agencies. 1
cannot understand it, Have you been able
to understand it, Sir?

THE VICE-CHAIRMAN (SHRI JA-
GESH DESAI): T have been able to under-
stand it. I do not know about you.

SHRI MURASOLI MARAN: Rs. 50
crores is the aucleus,

THE VICE-CHAIRMAN (SHRI ]A:{

GESH DESAIT): That is seed money.

SHRI MURASOLY MARAN. Allright
All the nationalised 'banks are having se-
veral programmes for the same purpose.
There are several agencies doing that
there. Many States are having a separate
corporation for the development of Sche-
duled Castes and Scheduled Tribes, They
are doing well. Why are you creating
more organisation for the sake of an or
ganisation? Sir, that is my question. Then.
where are these people living? These
Harijan and Scheduled Castes people are
living in the villages. We have ,75,000 vii-
lages. Are you going to open Branches in
all those villages? Is it possible? My ques-
tion is: why do you not leave it to the
State Governments? If you want, you can
monitor these projects. This is duplication,
This duplication will end in waste of mo-
ney. Generally, there s a feeling  that
whatever has been announced in the budget
will be implemented. Last year, when the
Prime¢  Minister was the Finance
Minister also, he amnounced a plan for
creating a National Housing Bank. What
has happened to it? One year has passed.
We have passed the legislation also. It has
not become operational, Then the Prime
Minister announced ip his budget speech
the formation of securities Board. We have
not heard anything about iy later. Then
there was Indira Avas Yojna and according
to that one million houses were to be con-
structed during the Seventh Plan for the
Scheduleg Castes and Scheduled Tribes.

1
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We have not heard about it afterwards.
So, whenever they announce somethung. 1
think 1t means that it 15 for the time being,
for the press, for the public, for the
poor ST and SC. The iatention is not
to implement jt. Sir, 1 will give you
another example, With much fanfare
the Government announced the crop im
surance scheme. It was welcomed by
one and all. It was considered as a
boon to the farmers. Do you Kknow
what happened to it? Do you  know
how much they have allocated this year
to the crop insurance—central plan assis-
tance to States and Unioa territories? Sit,
plin 0.00 crores and noa-plan 0.00 crores.
Total 0.00. So, not even a single rupee has
been allotted to a plan which has beea
created by the Central Government. So
I would say that you are creating all these
things just for getting cheap publicity. 1
wil] now tell you another thing., After the
bodget was presented, in ¢the customary
Press meeiing, the Finance Secretary stated
that for the first time in the budget history
of the country the projected defence ex-
penditure hag been brought down by Rs.
500 crores, due to conscious efforts made
by the Defence Ministry, This is the claim
of the gpokesman of the Finance Ministry,
the Finance Secretary, But what is the
treth? ( Time bell rings) . Sir. we were won-
dering and, in fact, we thought of congra-
tulating the Defence Minister as well as
the Finance Minister also for having re-
duceg for the first time in the history of
India Rs. 500 crores in the defence bud.
get. But if you probe into the budge!
papers, the 400 odg pages, we know  the
wuth.  We were wondering how the Gov.
ernmeng Of India, the Ministry of Defence
is spending Rs. 3 to 5 crores per day cro-
res in killing Tamils in Sri Lanka in the
name of peace keeping, and how is it that
they can reduce expenditure by Rs. 500
crores. The operation is going on, the
spending is there. How could they econo-
mise? How could they do this magic?
Sir, when we look into it, I think this is
the answer.  Sir, this has happened be-
cause of the spending shortfall of about Rs.
870 crores in defeace capital outlay Sir,
in whay areas did they reduce the outlay.
In ordnance factories they have reduced

e L !
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investmen; to the extent of Rs, 426 cro-
res. In army equipment they have reduced
to the exient of Rs. 189 crores. In
Naval dockyard and fleet by Rs. 46 cro-
res. Ia aircraft and aero enginss for the
Navy and Air Force by Rs. 130 crores.
They have not spent the money allotted.
Perhaps they might have deferred it. We
do not know. One thing is certain.
They are cooking up these accounts. They
may be paying this mouey later also. They
have reduced spending in  strenthening
our army or our navy. Bug at the same
time they have increased Rs. 360 crores
in defence revenue expenditure. Sir,
here is the fact. Just because they
have to spenq money in unnecessary
military adventure or misadventure,
in Sri L.anka they have increased their
expenditure by Rs. 360 crores They
are misleading the people of this
country and the Members of Parlia-
ment. The accounts show that they
have deferred or cut down important
plan expenditure, investment expendi-
ture. But they have increased the de-
fence revenue expenditure by Rs. 360
crores. This is hidden clearly in the

jongle  of accounts, Sir, this s
the situation, Sir, 1 would
like to ask the Fonance
Minister to tell us the trutn. He
should bhe candid with the people and
the Members of Parliament. We

should know how much of money is
being spent every day in Sri Lanka cn
IPKF, how many sepoys and officers
have bcen lost. what is our  expendi-
ture, because we are hearing different
storieg every day.

We are told that food for the top
officers is flown from Madras from the
5-star hotels. This is what we are told;
it may be wrong it may be true. But
it is the duty of the Government to
tell us that thjs is the programme,
thig ig the loss. When the war was
going on in Vietnam in Aimerica on
the T.V. they would show that this
was the casualty list, and this was
the expenditure list; the Minister
‘would be cross-examined. But here,
every thing is hidden; people are net
told anything. =~ =

I do not know tiﬁe logic of bringing
back the estate duty in the form of

- -
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inheritance tax. The hon. Minister
says it is due to Socialistic principle. 1
am surprised. What happened two
yearg earlier? Had you forgotton soci-
alism then?. It is a foolish answer.
For example, when we abolished the
estate duty, the reason was that re-
venue was very small and secondly,
it led a lot of litigation, and thirdly
harassment 1o taxpayers was there.
That is why, it was abolished. Now
those reasons apply to inheritance tax
also. What ig the amount that you
are going to get? It will be only
Rs. 5 crore to Rs. 7 crore...

THE  VICE-CHAIRMAN (SHRI
FJAGESH DESAI): Only the wealth-
tax payers will be affected.

SHRI MURASOILI MARAN:
the estate duty was fetching about
Rs. 10 crore. So now it should be
less than Rs. 10 crore; I think you
will accept it. It may be even Rs.5
to Rs. T crore. What is thig amount?
It ig hardly equivalent to th¢ expen-
diture on security of the Prime Min-
ister. Why shouly we bring it  back?
Another thing is, there is ulterior mo-
tive behind it. If you label it as sstate
duty, under article 269, all the 25
States will have the share, a legiti-
mate share out of it. Dby changing
the nomenclature, you are deceiving
the States.

Even

SHRI V. GOPALSAMY: A fraud
against the States.

SHRI MURASOLI MARAN: If you
want to bring it back the Estate Duty
do it from the front door; don’t bring
it through the back door. Therefore,
I strongly object to thig provision.

Before I conclude, I want to say
how we are looking after our econo-
my,  According t, calculationg made
by eminent economists, total liabiliti-
eg of the Union Government including
rot only the national debt other liabi-
lities, like repayment of advances due
tfo citizens, payment of amount of
provident fund and other small sav-
ings which are equivalent to Rs.
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2,24,000 crores. Not only this; we are
incurring this year an additional lia-
bility of a loan of Rs. 13.000 crore.
That means, as on date, gur liabilities
wauid be Rs. 2,37,000 crores. You
divide it by the population of the
country and it means that every
Tndian. man, woman and child; is in-
debted to the extent of Rs. 3 crore.
Under these conditions, we are invol-
ved in a bebt trap. Now, what is a
debt trap? An officer of the Rerserve
Bank of India, Dr. SRK Rao, a
famoug economist—he doeg not be-
long to opposition parties—says that
a situation may arise where we may
have to borrow just to pay  interest.
That ig the first stage. The gecond
stage is, even If you borrow, you can-
not be in a position to pay interest.
That is called debt trap. In fact, we
are going towards it, Hon. Minister in
hig speech quoted soecialism. [ also
want to quote like that. The total ad-
ditional net revenue is Rs. 615 crores.
Out of this, more than Rs. 300 crores
are handed over as 3 bonanza to
man-made fibre and yarn. Out of Rs.
300 crores, Rs. 180 crores go to the
Reliance industries alone, Ig it socia-
lism. No, this is not socialism. This
Government is being run for the be-
nefit of a chosen few. Until and un-
less you mend your ways, you will
land yourself in a debt trap.

«ff ditee JWT (ST 90 ) wTAAT
Sygweas wgEled, A wEy  wgiew
CERE TG HE Ak (A A R ra gl (el C L
F wed ¥ oA zﬁa'rfrﬂa: AT &
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¥ G ST, sﬁafavﬁtq%w«.
S Ft WieamgE 9 % fou oy wea
A § | AWEATE I §T AR gatgdae
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THE MINISTER OF STATE IN
THE DEPARTMENT OF ECONOMIC
AFFAIRS IN THE MINISTRY OF
FINANCE (SHRI EDUARDO FALEI-
RO): Mr. Vice-Chairman, Sir, for the
last two days I have been sitting in
this House and listening with great-
est interest to the trend of the de-
bate to the budget presented by the
Minister of Finance, Mr. Vice-Chair-
man, Sir, I have been in Parliament
for the last more than ten years and
may I say this that hardly ever in
any year had T the privilege of lis-
tening to such a high level o debate
as I have listened today, and yester-
day and day before in this Houge.
Sir, many valuable suggestiong have
been made. We have people in this
House, people like you, Mr. Vice-
Chairman, whg have wide experience
of Finance and who have been Fin-
ance -Ministerg themselves and that is
how one can understand the quality
of the debate.

Mr. Vice-Chairman, Sir, very valu-
able suggestions have been made and
in fact a very broad canvass has been
painted and delineated ‘which indeed
gives, as it ghould give, on the bud-
get a picture as a limited ingtru-
ment of financial mobilisation of re-
sources into the broader canvass of
economic development and planning.
Whilst I pay this compliment to each
and every Member of the House, may
I also on thig occasion urge that we
should not base our arguments on
migconceptions, which will lead to a
sense of despondency which despon-
dency goes wel]l beyond the walls of
Parliament into the whole country, a
despondency which is not justified
because of the achievements of the
Government, which are indeed the
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achievements of the people of  this
country because the Government can-
not achieve anything unlegs the peo-
ple are with the Government and
therefore I would give credit to the
people of this country for the achie-
vements that 'we have made. And
therefore thig sense of confidence is
necessary, this sense of confidence is
justified, and this sense of confidence
is essential if we are to take on, if
we are to deal successfully with the
great  challenges ahead which
we shall undoubtedly
deal successfully and overcome. Now, I
do not want to enter into any slinging
match or discussion or controversy with
- any Member of the House but 1 must
fustify what I have said, that there have
been misconceptions of fact and just this
afternoon 1 had the privilege of listening
fo a very eloguent speech of Hon, Mem-
ber and my friend, Shri Murasoli Maran.
He began by painting a very grim picture
of the agricultural situation saying that
the resources have been slashed, they have
been reduced. Al that has happered,
Mr. Vice-Chairman, is that Mr. Murasoli
Maran is apparently just like me, not
an economist, as he ig not expected to  be,
ang the technicalities of the different head-
ings in the budget have escaped him T
am conveying to you, Mr, Vice-Chairmn,
that T hove since his spzech given  him
a detailed note explaining how sectoral
arrangements had been matched with the
_departments as shown in  the budget
papers and the budget speech.  So, there
is no question...

R £

.

SHRI V. GOPALSAMY: But the States
cooperation. . .

SHRI EDUARDO FALEIRO: If you
want me to spend the whole afternoon
explaining poist by point...
(Interruptions),

THE VICE-CHAIRMAN (SHRI JA-
(GESH DESAI): That will be taken care
of by the Minister.

SHRY EDUARDO FALEIRO: Ther:
is no question of any reduction in the
agricultural sector, The agricultura] sec-
tor is crucial, It has been part of the
policy of the Indian National Congress
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from its foundation and since the
moment of  independence, in the
very first Five Year Plan to develop
agriculture because if we can tackle
the gigantic and crucial problem of
poverty that we can tackle only by deve-
loping tie rural areas, we can tackle the
pioblem only by giving increased and
more and more support to agriculture.
That is what we have done and continue
to do that.

Let me first go into the speech of Mr.
Maran, Obviously satisfieq with the do-
cument that T have given him, because
he has now left, but he has made some
important points, for instance the point
has been made by him and by Mr, Go-
palsamy that we are reducing the assis-
tance or the share of the States, This
is an incorrect th(ing. I fully agree with
what Mr. Virendra Verma stated, that
the States have got to be strong, that if
the States are not strong, the Centre can-
not be strong and if the Centre is not
strong, th= States cannot be strong, It is
a composite whole, It is just one unit
that we are dealing with. There has
been no reduction in the assistance given
to States, If 1 may quote from the Bud-
get documents, Central assistance to States
and Union Territories, under the Plan, as
grants and loans, is to the extent of Rs.
7747 crores for 1987-88 and Rs. 8592
crores for 1988-89,  There has been an
increase, therefore, of more than Rs, 1000
crore.

SHRI VIRENDRA VERMA: It is 6
per cent increase.

THE VICE-CHAIRMAN (SHRI JA-
GESH DESAI)- It is 11 per cent increase.

SHRI EDUARDO FALEIRO: ' These
are the figures of assistance, and this is
the minimum that the States will  get.
They will get even more,  Last year they
got more by drought relief, and the figure
includes financial assistance given to the
States, especially this year in view of
drought relief.

Then there is 5 misconception that we
have introduced a new techniqne of rais-
ing money through extra budgetary me-
thods like increasing administered prices.
This has been there for years and years
and years, My friend, Mr, s
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Chitta Basu and T were in the other House
when the party to which I belong was not
in power., At that time, more number
of times the administereq prices were rais-
ed outside the budget than at any other
time. At that time, increases in admi-
nistered prices of several commodities
were far more than the jncrease made
fow. So, let us not go on misconcep-
tions, blaming this Government for no
fault of this Government or that Govern-
ment, because these administered prices are
the prices; they are not taxes,, (Inferr.ap-
tions) It js because the cost of inputs
goes up, -

My friend Mr, Verma, s right in say-
ing that public sector should not become
subsidised by the pecople at large. It is
then necessary that the prices match the
cost; it is necessary that technology should
improve; it is necessary that the vroduct
should become better, and for all this,
they must have their own resources.
Therefore, as 1 said, this hag been done
before; this wag done when the other par-
ty was in power, and this has besn right-
ly done now by this Government,

SHRF V. GOPALSAMY : But the hike
is unprecedented, -

SHRT EDUARDO FALEIRO: 1t is
not. Perhaps in a sense it is [ower than
what it was earlier,

Mr. Maran also made another point
that Defence expenditure has gone up by
Rs. 3600 crore because of IPKF opera-
tions. 1 am referring to it because of the
sensitive nature of the issue, which is very
topical, Therefore. I say that it is entirely
incorreet. T wonld have used the word
‘false’ but let me say that it is untrue.
The additional expenditure is due to two
instalments of dearnesg allowance, honus,
interim relicf, pay revision ctc. totalling
Rs, 600 crores and on top of all this,
there is a net saving of Rs. 200 croreg on
févenue accomnt., So, we should not create
a situation in  which, for instance, we
show the States as victims as Mr Maran

""" the wealth fax
which tte says is a new name on abolition
of the estate duty and that the Central
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Government is raising resources and de-
nying a share to the State Governments.
Here 1 would say for the benefit of Mr.
Gopalsamy and for the benefit of the
House that no decision has been taken
on how to share the resourcesg that will
come out og this.

The purpose of intervention, Mr. Vice-
Chairman, is to point out that this year
we are celebrating and we have celebrated
40 years of attainment of freedom, This
is the most valuable achievement which
must be cherished and strengthened, but
along with this political freedom we have
attained in a large manner economic free-
dom for all sections of our people, parti-

-

cularly for poarer sections of our people. =

We have attained this and this is unique’
in the whole world, unique for dJeveloping
countries. ‘The propress that we have
made—there Mr, Chitta Basu will not
appreciate—has been the parliamentary
form of democracy, assuring to every in-
dividual the fundamental right, assuring
to every individual the right to send a
representative to this august House, the
right to debate and the right to dissent,
And this is unique in the history of the
developing countries, unique in the histo-
ry of the world as a whole.

SHRT V., GOPALSAMY: Unique in
starvations, that is all o~
SHRI EDUARDO FALEIRO : I will

give figures,

THE VICE-CHAIRMAN (SHR1 JA-
GESH DESAT) : He will not keep quiet.

You go on, -°

SHRI FDUARDO FALEIRO ;: He will
neither give facts nor keep quiet, T
know that.

I would like to give the House some
of the economic indicators which will show
the progress that we have made in the
economic field over the last few decades,.
since 1950-51, In 1950-51 the per capita
net pational product, taking 1970-71 as
base. was 466; it has increased to 1869
in 1986-87 That is, the net national pro-
duct has increased by more than four
times during this period and this has been
done by this Government, by the Con-
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gress Government, under ‘the Congress
policies and with a particalarly demecra-
tic process throughout, ours being one of
the most vibrant parliamentary democra-
cies it the world,

SHRI SATYA PRAKASH MALAVL
YA : Under the leadership of ?

SHRI EDUARDOG FALEIRG : Under
the leadership of our leaders, who inci-
dentally were their leaders also at some
point or the other. I am happy to say
this because most of the members of the
opposition have been members of the
Indian National Congress at some point
or the other,

SHRI V. GOPALSAMY: That canvas
was totally different than today's Rajiv
Gandhi Government,

SHRI EDUARDOQO FALEIRO : That is
not what the people say, that is what Mr,
Gopalsamy says.

PROF. C, LAKSHMANNA (Andhra
Pradesh) : It was a Congresg without
aham and this js the Congress with aham.

SHRI V. NARAYANASAMY: (Pon-
cherry) . He has no knowledge of the
ideology of Congress, - DU

SHRI EDUARDO FALEIRO: The in-
dex of industrial production, taking
1980-81 ag the base, was just 183 in
1950-51, now it hag risen to 154.8. This
hus been the tremendous progress on the
industrial front that we have made in
just 30 years. The index of agricultural
production with which many members of
the Opposition and some of the members
of the ruling party are concerned and
rightly so, has increased from 58.5 tak-
ing 6970 as base, after the green revolu-
tion, to 152.6 in 1986-87, this is the last
year for which statistics are available.

There has been a lot of criticism here
that we are wasting money in revenue
expenditure that we are not forming capi-
tal, we are not able to build up assets.
Gross domestic capital formation, as per-
centage of GDP, hag increased from 10 in
1950-51 to 23.4 in 1986-87  Of course,
there are also the social indicators of which
this House and all of us, the Government
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and the Opposition and all of us must be
aware of. Among them population comes
the first, Much of our achievements in
this conpection are not wvisible, This is
due to the substantial increase in popula-
tion, The population in milliong in 1950-
51 was 3612, In 1986-87 it has risen
tremendously to 781.4 million, We niust
admit this, Within thig short period it
has more than doubled, Tha birth rate
hag gone down slightly from what it was
i 1950-51 at 39.9 per thousand to 32.48
per thousand, But the death rate per
thousand has been reduced tremendously.
This is due to the enormou, incieuse 10
health care facilities, medical [facilities,
better food, better nutrition and it has de-
creased from 27,4 in 1950-51 to 11.18. So
this decrease in the death rate coupled
with the not much increase in birth rate
has led 10 ihe sitauliop waich we are con-
fronted with at the moment,

Mr_  Vice-Chairman, Sir, without zoing
into decades, I would just point out what
has happened over the last few years.
1 do not want to mention the progress
of over 30 years, We are making pro-
gress and this Government has been mak-
ing progress every year and everyp year
there hag beert progress over the previous
year. [ could just show this with refer-
ence to the very dramatic and sad sitnation
that occurred in the country this year—
ie. the drought situation, The drought
this year makes some frlends opposite
laugh because the situation is so good,
but that drought has been unprecedented
in the history of the courtry, has been
the worst in the century. And in spite
of that, Mr, Vice-Chairman, if we com-
pare the gtuation mdow with what the
ation was just in 1979 when the drought
wag much less in scale, you will appre-
ciate what progress has becen made and
economic stability attained from 1979
to now. In 1979, when the drought was
much less, the wholesale price index in-
flation went up by 21 per cent, while
this year, with drought which is much
greater in magnitude covering all States
of the country in North, South. East
and West, we have fortunately, heen able
to contain the inflation of the whole-
sale price index at 9.4 per cent that is less
than half of what it shot up in 1979.
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Agricultural production as a result
of drought will naturally decline and
has declined sharply. It has declined
in the year by 10 per cent. However, 1n-
dustrial growth will exceed 88 in this
vear in spite of the drought., as com-
pared to a decrease of minus
1.7 per cent in 1979. This is the pro-
gress that we have achieved just in
these few years - .

The overall economic growth in
that drought which was much smaller
in scale went down by 4.7 per cent
and this year it will be positive, a
small positive of 1 to 2 per cent. This
is the progress we are making. This
is the progress of which the nation
as a whole must be proud of and the
progress for which ihe Government, I
am sure, does not deserve to be ab-
used, and at least deserves to be com-
plimented on lhe eftforts that it has
put in and the efforts thal have borne
fruit. . .

The policies that have led to these
achievements, which are not small
achievements, are the po’icies which
have been with the Congress Govern-
ments from the very beginning and
which continue even now with renew-
ed vigour. Those policies on the eco-
nomic front are the policies of growth
with social justice, those policies on
the economic front are the policies of
self-reliance, those policies on the
economic front have as the thrust area
of economic development the removal
of pove:ty. Removal of poverty is
priority number one of every Cong-
ress Government and this is being
pursued with even greater vigour now
under Prime Minister Rajiv Gandhi.

SHRI V. GOPALSAMY: On “Re-
liance” point we agree! 7

SHRI EDUARDO FALEIRO: These
obsessions, we need not take note of.

PROF. C LAKSHMANNA Could
you tel! ug the number of people be-
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low the poverty line last year and
what is this number now?

SHRI EDUARDO FALEIRO: I have
the highest regard for Prof. Laksh-
manna. All I can tell him is that
three has been a decrease in the per-
centage of population, and I will, in
a moment, say why this decrease has
come about. I will just restrict my-
self to a limited area, to my area
anq instrument of economic develop-
ment—i.e. the banking sector and also
sometimes we forget when we men-
tion banking the allied sector, which
is the sector of insurance industry.

In 1969 when  Shrimati Indira
Gandhi stood on the floor of Parlia-:%
ment and moved for the nationalisa- .
tion of the banks, she said that the
banks are a poweriul vehicle of eco- ’
nomic transformation, that the banks
cannot be monopolised by any elite,
that there cannot be banking for a
class but that banking should be for
the masses, and that, therefore; the
hanks must not merely serve these
purposeg which are the qverall eco-
nomic purposes but that they must
also be owned publicly. Therefore,
the banks were nationalised. 1 ~am
happy that the banks, the staff in the
banks, the people working in the
banks have come up to the expeclations
ang have done extremely well in the
course of the period. And I compliment
them for this,

The number of rural branches has
gone up from 1832 at the time of the
nalionalisation just in 1969, which
was 22 per cent of lhe {otal number
of branches, to 30444 branches which
works out to 56.2 per cent of the total
number of branches now. There has
been increase, therefore, and, in this;
the thrust to rural development is
reflected in the growth of the bran-
ches of the banks in the rural areas
by more than double the percentage
and many many more in terms of
numbers,

As far as the activities are con-
cernegd in the agricultural sector, the
direct agricultural advances of the
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public sector banks has gone up from
just Rs. 40 crores in June, 1969 to

Rs. 9,568 crores in September, 1987.

This 15 the dimension, the rural
dimension that the banks have taken,
The banks, in the different program-
mes which have been mentioned here,
the IRDP, the RLEGP and other prog-
rammes, have moved from the tradi-
tional concept of security-oriented
lending to the concept of viability in
which the man who gets the loan is
not asked whether he has the money,
whether he has the security. What
is asked and what one tries to find
out is if he is capable of making pro-
ductive use of that money, if he is
honest and hard working, Even if
he does not have a security in the
- scheme, the money is given. This is
the concept which has been brought
about by the nationalisation of the
banking industry.

Since Prime Minister Rajiv Gandhi
came to power, as I have said Mr.
ViceiChairman, there has been this
thrust. This orientalion or removal
¢t poverty, this orientation for the
rural sector, this orientation for the
weaker sections has been reiterated
with an increasing vigour, and  this
hag been reflected in the perfomance
of the banks, I am on this point of
vehicles of this transformation.

On the priority sector advances the
target was 40 per cent of the total
credit. The achievement in Septem-
ber, 1984 when this GoOvernment
came {o power was 40.9 per cent. If
has been increasing econsistently in
favour of direct advances for agricul-
ture and for the priority sector as a
whole and stands from 40 per cent
just three years agg to 45.3 per cent
in September, 1987. Similar com-
mitment has also been shown in the
increased assistance to the weaker
sections. The percentage of achieve-
ment which was 8.8 per cent of the
total credit given, has increased from
September, 1984 every year to 9.8 per
cent, 10.8 per cent and stands in Sep-
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tember, 1987 at 11.4 per cent. This
shows the commilment of the banks
to the weaker sections in furtherance
of the direction given by Prime Mini-
ster Rajiv Gandhi.

PUREN

As far as the DRI advances are
concerned, the target has been 1 per
cent but has been consistently ex-
ceeded, though by a small margin.
But what has increased substantially
as far as the DRl advances are con-
cerned, is the advances or the per-
centage of advances to the Scheduled
Castes and the Scheduled  Tribes.
The target was 40 per cent of the
DRI advances, and this percentage
has been in the last{ three years rang-
ing from 49.4 per cent to 50.9 per
cent. This shows the commitment to
the Scheduled Castes and the Schedul-
ed Tribes of this Government and is
reflected in the  Dbanking sector. I
would like here the cooperation of
the Members also, because I realise
it is not enough that the Government
shoulq have schemes, It is nog enough
that banks shouwld have good schemes,
The banks and the Government and
the Government officials and banking
officials are doing their best, They
are very capable people, But if the
schemes are to fructify and fructify
fully, then it is necessary that the
people at large and particularly the
representatives of the people, political
workers ang social workers should
also be involved. Bug I would like
to say this and announce in the Par-
liament that we have given these
instructions to Managers anj other
senior personnel of the banks in
furtherance of our decision 10 give a
thrust to the rural areas. We have
instructed all seniop executives, in-
cluding Chief Executives to  visit
rural branches on a regular basis to
familiarise themselves with the func-
tioning of the rura] branches, We
have asked the controlling officers
viz, Divisional Managers and Region-
al Managers to visit all their rural
branches af least once in three
months with a design check lisy to
supervise anq monitor the functioning
of the rural brancheg to pave a con-
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tinuous mteraction with branch func-
tioning op a periodical basis, All
the rural banks have been asked to
declare one day in the week as dis-~
pursement day guring which the
branch will disbursg all loans  All
rural branches have been asked fo
declare one day in a week as non.
banking business working day. On
this day the Officers of the rural
branch are expected to visit the field
areas on a pre-determined basis, They
are required to interact with the per-
sons 1 the villages they visii, parti-
cularly the weaker sections of the
popuw.ation,

Further, for the customers in
general not just the rural cus-
tomers, we have also given
some instructions, I am sharing
them with the Members of the House
becaus, we want these instructiong to
be implemented, But if there are
some lapses or some omissions they
can bring them to our notice so that
they can be implemented, That is
why we are making these instructlions
known in public, To facilitate regu-

1r and periodical inter-face with cus-
amers, bank observe ‘customers day’
on 15th of every month or the follow-
ing working day if 15th pappens to
be a holiday. On that day the Chair-
man, the Managing Directors or Exe-
cutive pirectors, Zonal Managers, Re-
gional Managers, Branch Managers
make themselyes available at their
office between 3 ang 5 pm. to meet
the customers without any prior ap-
pointment, Such meetings are intend-
ed to attend to specific complaints of
the customers ang also to assess the
quality,”Because it is believed that it
is not sufficient to have schemes, it is
not sufficient just to work here it is
necessary that the whole machinery
and the people who carry out these
schemes, should be alert to the rural
thrust of our economy and to the
banking sector, They should be alert
towards the needs of th, weaker sec-
tions, ‘Cherefore, these formulations
and programmes.,..
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SHR; GHULAM RASOOQL MATTO
(Jammu and Kashmir); You should
monitor it ay the highest level also,

SHRI EDUARDQO FALEIRO; I am
monutoring it at the highest level
under ilhe instructions of the Finance
Minister, I am doing that ang [ will
continug doing that as far as possible
even during Parliament session also
visiting every State, but then one man
cannot do. All Ministers by them-
selveg cannot do, Oificials of the Gov-
ernment cannot do. Banks cannot do.
We need the vigilance on the part of
all of wus, Therefore, e welcome
Parliamentary democracy and we also

wish your cooperation in seeing that 3

something sets it right,

W LT

- --a

ot T waw fag () @&
farz =gl | #gigm, foest a1 &%
g3 § AT A09 & Ky oy FFrav
frgaR 78 fag Wi 3 &= wrar
T W fa e @@ o i
A ¢ TN | @HFIRH Tque
T & Ssifvw o 87 #3191, WR
ara gl faedt faewe agrar, afer
Iq F AR H AT IF FE AT ST
AT T Ak § A T 191 M aw
AR & W T W owd o
FIAS (F PATLE TG FIT | gHAN
FATRE W F@ § AN @ag *v
I AR g

SHRI EDUARDO FALEIRO: I will
say that we have to come down. We
will come down and I personally will
come down with a heavy hand on any
evidence of corruption. Heaviest pos-
sible step will be taken to see that
these things do not happen. But..,

OF WAMAWT §IET ;. WUH SEHT
1S wgATT fRmr !, —

it v waaw fag : g, qa:mﬁ'?r
ez oY famr

SHRI EDUARDO FALEIRO: But
then there is one operative word  here
and that is evidence. It is not appro-
priate to make jusy general allega.
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tions, I would request the hon. Mem-
ber to give me some proof, and speci-
fic instances, nol jusy general allega-

tions of corruption here ang there.
These are allegstions which cannot
be....

st i wtadw fag : H9 ag FET 7
T FAEAFT FE AAEY &, N q=
FL | AR A ar Fr TE & QA F
fag T9E qFR I, EHE ITq W AT-
qq TG & | MI AT F ALY, TG A
¥ srdar fear amr g ar fwar sar
2, SOFY ST FULT o dro Ao
¥, ¥ 599 war g . ... (saEum)

SHR; EDUARDO FALEIRO: One
would call this as baseless. He says
“Every single manager is taking 10
per cent commission”, That definite-
ly is not going to end corruption, It
only creates. .. (Interruptions)

ot T waaw fag . WOR § FAS
7T g few aw@ & faw, 7w =faw
warr | 87 faar raed oa ¥ f s
Fi9 F71 oAfF 9F dAF< T @Al ..
(zmagm)

ATY “mT Q DT T alx -

THE VICE-CHAIRMAN (SHRp JA-

GESH DESAIy: He said he would
take hardes; action, what more you
want,

stom wadw fag: & @ wow
e A A waT ¢ fF FE da
AL FITLH, A APy w1 fEEe F
TR ¥ Feafaies Fg @rg | A
HEIT 98 forat S d

SHRI EDUARDO FALEIRO: I am
not preparej to accept generalised
ang unqualified accusation that all

branch managers of banks gre taking
commission,

st Tt wrww fag : w17 o o
o ¥ stiw doTRU |

SHRI EDUARDO FALEIRO: 1Ii is
an abusa of parliamentary freedom, It
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should not be tolerated. If there are
any specific points....

N T wdw fag : AT AL AT
afqy, ¥ Ao #E WIE, |

guawtas (st witn SER) ¢
Tq 9T qEF 9T I aFAr g | T
AT § WY, 1@ FfAC 1 -

it T Wi fag : OF q1 q&T H
Jaw FX G § A 7g W fomy
Zren fawifaw #1X sfag A &1y |
SO qqT4T  AGL AT fF Wy w9\ T
g ast sTqEr 9av1 T9 ATTCAT

SHRI EDUARDO FALEIRO; We
speak often about banking but some-
times with peglect,

I take this opportunity to mention
an allied sector which js th, insurance
sector, We have nationaliseq both
Life Insurance and General Insur-
ance, Both in the Lif, Insurance and
General Insurance sector we have
agaip given this thrusy for the rural
areas and for the weaker sections,

We are now on the
launching LIC inlo social security
schemes, LIC is operating several
group schemes aimed at weaker sec-
tions like railway karmacharis, shop
assistants, etc. Now, we have decided
in this budget that LIC will create
a Social security fund of the order of
Rs, 100 crores, LIC will also an-
nounce group insurance scheme  for
those sections who work on  daily
wages or whose employment is casual
so that 50 per cent of the cost of in=
surance premium towards this scheme
will be met from the social security
fungq and the balance 50 per cent will
be payable by the beneficiary con-
cerned. Simultaneously, we have also
decided that LIC wil] operate an in-
surance scheme for IRDP beneficiaries
and in case of death of IRDP benefi-
ciary, the widow or children of the
family will get some money without
payment of premium and the Govern-

ment will bear the cost of his premi-
um,

threshold of
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As far as General Insurance is con-
cerned, I would like to mention here
that it does not exactly relale to the
rural insurance. But 1 must mention
here becauge just yesierday I reviewed
this programme ot Adalats {or the
cases of motor vehicle accidents, I
know how mach  hardship someumes
people who are victimg of these motor
vehicle accidents have to undergo in
order to get some compensation, Now,
GIC nas decided and has already held
some Adalats where there is inter-
face and victims gre paid ummediate-
ly and this has createq tremendous
benefit and we want to extend this,

Just to give what we haye done in
this regard between January and
August, more than 4,000 complaints of
motor  vehicle accident cases have
been settled by Lok Adalats, From
August to December we had kept the
target at 6,000 cases but we have ac-
tually settled 16,900 cases and thereby
paid more than Rs. 50 crores by way
of gisbursement, -

SHRI V. GOPALSAMY: 1 appreci-
ate that, But have you got any idea
to increase the compensation amount
also?

SHRI EDUARDO FALEIRO: This
is in the Adalat, Naturally by nego-
tiations and by sitting across they
can settle. But it all depends on the
parties to agree to the compensalion,
If they do not agree, they can always
go to the court but there is no fixed
scala of compensation, It depends on
the nature of accident and circums-
tances of the case. But going through
the rural thrust of general insurance,
a group insurance schemg for landless
agricultura] labour all over the coun-
try has been created. The entire pre-
mium will bg borne by the Govern-
ment of India and if any landless
agricultural labourer dies in the course of
his work, his family straightway will get
Rs. 3,000 without pa)mcm of any pre-

mium. ' ! | -‘,.La.d
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THE VICE-CHAIRMAN (SHRI JA-

GESH DESAI): 1 think, in accident
is to be

cases, double the am:ount
given. .

SHRI EDUARDO FALEIRO: Si'r,
as far as my knowledge goes, it 18
Rs, 3,000/~ bug I can check it, 1

must, however, say that we haye
several other schemes lor genera] in-
surance like cattle insurance, hut
insurance, a new scheme that we have
introduced and ii the buy of 5 land-
less labourer gets ournt by accadent,
immed:ately, he will get some com-~
pensation, 1i his cattie die, he will
get compensation, Now I must admit
and here I seek the cooperation of all
the hon., Members that in respect of
many of these schemes, there is no
awarenesg as fap as polential beneﬁ.
ciaries or targel groups are ccnrers
Now, a landless agricultural ..400“1..1
who is  there jn a village ang who
does not knoy thap schemes exist, it
he dies, though he is entitled fo
compensation, more ofte, than not,
tng members of his family are not
at all aware ot it We will try to
simplify the procedure, But the most
important thing is to create aware-
ness among the peoply that these
schemes exist. Tell them, please take
benefit of thesg schemes and thereby,
1 seek the cooperation of the hon.
Members, the top rung of the politi-
cal workers Hecause the awareness
this motivation can only be &achieyed
by political and social workers and
also cooperation is necessary if you
want to have these group insurance
schemes for railway porters, karam-
charjs ang others, Hon. Members ot
Parliament{ who are involved in the
trade union movement, can very
well get inyolved in this go that this
benefit goes to the weaker sections.
Mr, Vice-Chairman, you were right
and I musty admit that in case of
accidents, thig compensation now has
beep increaseq from Rs, 3,000/. to
Rs, 6,000/-,

AN W wan (og g vgw ¢
FaliT ¥ 2 A fraar § s gege
F 5 TAX fcﬂ‘ar g1
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SHR; EDUARDO FALEIRO: 1
would likg to #nclude on this note
that we have made substantial pro-
gress of which all of us musy be
proud. The Government should be
proug ang the people of this country
should bg proud of it, The Opposition
also should have deserved a measure
of credi; because many of their sug-
gestions are taken by us and we will
conlinue to go that, Now, we must
keep on implementing this and on
this implementation your involve-
ment is necessary. Buoat what is  more
important is that in the heat of poli-
tical argument, we should not create
a climate of despondency which s
entirely unjustified. We should not
reduce ihe faith of our people in
themselyes because thesy are their
achievements and if we face these
challehges with confidence, our peo-
ple will definitely overcome the great
challenges ahead and we shall suc-
ceed, ] thank you very much...,
(Interruptions)

"THE VICE-CHAIRMAYN (SHRI JA-
GESH DESAI): No, no. After the
budget reply is over, then you can ask
Mr, Tiwari who is going to reply,

-PROF, C, LAKSHMANNA: 1 would
simply ask whether it is a fact or not
that the repayment and debt servic-
ing as on today stands at 50 per cent
even according to the Government,

-5 . - ar e v e -

SHRI EDUARDO FALEIRO: How
much?

PROF, C. LAKSHMANNA. 50
cent, Rs. 27,000 is the borrowing
Rs, 14,000 is the debt servicing
interest as on today, 50 per cent
if things go as they are, will it not
be sufficient to borrow only to pay
the interest by th, year 1992-937 1t
he says, no, that he will he able to
make a policy statement by which he
will avoig the situation, of course,
there won't be despondency and we
would be very happy. -

per
and
and
and

o K

SHRI EDUARDO FALEIRO. I am

surprised that Professor Lakshmanna
should put this typ. of question Let
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me say this that whatever gebt ser-
vicing we are honouring is not out of
borrowing and it is not 50 per  cent.
Iy is roughly 20 per cent of our own
money that e earn out of exports,
invisibles, tourism ang so on and so
forth and this money also if we have
borrowed, we have borrowed from
the IMF in the earlier period up to
1984,

GESH DESAI): He is talking about
the internal borrowing, Mr. Minister,

SHR; EDUARDQO FALEIRO: I am
telling abqut the external borrowings
and this is the position because this
point has also been raised by Mr.
Virendra Verma tha; we are borrow-
ing money from abroad ang paying it,
This is not correct It is our own money
and it has been put to good use, About
internal borrowing also, there is no such
question, What we are doing i» to create
assets, We have to moderniss our indus-
try. We have to improve the lot of our
people, And we are doing these, We are
borrowing very cautiously and for pro-
ductive purposes. There is no reason why
hz shouid have such misapprehensions,

SHRI NIRMAL CHATTERIJEF (West
Bengal) : You know that you have a re-
venue deficit which is large: than the
total deficit, By definition this means that
you are going to resort to deficit financ-
ing or borrowing in order to finance your
consumption expenditure and not for pro-
ductive purposes. This is my definition.
How do you controvert it? (lnferrup-
tions) Twenty-four per cent of your cur-
rent external. .. (Interruptions)

PROF, C, LAKSHMANNA : There is
a document. T will just read out,

THE VICE-CHAIRMAN (SHR1 JA-
GESH DESAI) : No. No. .

SHRI PARVATHANENI UPENDRA
(Andhra Pradesh): Tt is relevant,

PROF C, LAKSHMANNA : This is a

Government document, T will rcad omt
this so that he may not have further mis-
givings about this. Thig is a statement laid
on the Table of the House, Rajya Sabha,

THE VICE-CHAIRMAN (SHRI JA-:
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in reply to part (a) and part (b) of
Starred Question No, 295 on 15-3-1988.
It gives the external and internal debts
position of the Central Government as on
31-3-1948. [External debts covered at the
average exchange rates for February
1986—Rs_ 36,855 crores of which hard
currency—Rs. 35,732 crores and iupee
currency—Rs. 1133 crores, That ig about
external debts, Internal debts of Central
Government—Rs, 1,70,834 crores, [nte-
rest payment in 1987-88 estimated : Inte-
rest on external debts—Rs, 1034 crores.
Interest on internal debts of Central Gov-
ernment—Rs. 10416 crores, This is the
information given by the Government, I
would like the Minister to react on this
and then assure ug that in spite of this,
there should not be urgency on the part of
us to point out to him, that it is despon-
dent on the part of the people ts react
on the situation, Then he should give us
a reassuring mew picture emerging out of
this, (Interruptions) /

SHRI EDUARDO FALEIRO ; 1 would
like to say that a lot of these [igures have
been quoted, A lot of impressions like
this have been created, Yesterday, some
members quoted from a particular pews-
paper, from a particular person and this
definitely is a misconception, (Interrup-
rions),

!
PROF, C. LAKSHMANNA. If these
figures are miscon:seption... (Interrup-
tions), . :

SHRI PARVATHANENI UPENDRA
It is an answer to a Parlinmentary ques-
tion, (Interruptions)

THE VICE-CHAIRMAN (SHRI JA-
GESH DESAI) : The Minister will reply.
(Interruptions) This is only an interven-
tion, At the time of reply, the Minister
will reply. (Interruptions)

SHRI NIRMAL CHATTERJEE: The
borrowing is equal to almost the irational
income, (Interruptions)

PROF, C. LAKSHMANNA : If this is
a misconception, if this is a misappre-
hension, then, I think it is a scrious ques-
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tion and that has to be tgckled very seri-
ously, [ challenge that this Government
is. . . (Interruptions) TR -

THE VICE-CHAIRMAN (SHRI JA-
GESH DESAI) ; Please do not make any
comments,

SHRI G. SWAMINATHAN (Tamil
Nuadu). Mr. Vice-Chairman, Sir, [ was
supposed to speak here about 4 o'clock.
Then the Vice-Cheirman informed me that
the hon. Minister is going to make an
interventicn. From that I understood
thag it would be an intervention. In nw
experience of about two years here, and
the hon. Minister has about ten years of
Parliamentary experience, I have understood
that an intervention will normally mean a
few minutes, I have never expected it 'O
be for 45 minutes. It becamo almost a
reply. I wag a little worried whether the
hon, Minister was making a reply to  the
Budget discussions.  That was the mis-
conception created here. (Interruptions).

THE VICE-CHAIRMAN (SHRI JA-
GESH DESAI): He has only made an
intervention.

SHRI G. SWAMINATHAN: The reply
has to be made by the hon. Finance
Minister, Because the hon. Minister made
such a detailed intervention....(Interrup-
tions) .

THE VICE-CHAIRMAN (SHRI JA-
GESH DESAI): A minister can intervene.
That will be in the time of the Congress
party. -

SHRI G, SWAMINATHAN : Whatever
it may be, Normally interventions are
very short, not of this kind of a dura-
tion...

THE VICE-CHATRMAN (SHRI JA-
GESH DESAT): He has taken the time of
the Congress. o

SHRI G. SWAMINATHAN: He might
have taken the time of the Congress but
what happened is some misconception has
been created and some of us thought that
it was a reply to the debate, Normally the
Finance Minister used to be here but now
the honourable Minister of State ig here.
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Because of this confusion the Members
started arising so many questions and he
was replying (o them.

" Anyway, while coming to the actual Bud-
get I am  reminded of an old story of
four blind persons visiting ap eclephant.
They were all blind and they could not see
the elephant with their eyes. So they
started feeling the efephant by touching it.
One blind man touched the tail of the
elephant and said the elephant seemed to
be like a big snake. Another man fel; the
leg of the elephant and exclaimeq the
elephant was something like a pillar. The
third man felt the body of the elephant
and said i was like a wall. Ang the
fourth man said something else. This way
each of the four blind persons gave his
own interpretation of the elephant, accord-
ing to his own viewpoint. ..

SHRI GHULAM RASOCOL MATTO:
If you would kindly yield for a minute.
With regard to this story of elephant and
six blind people, T am reminded of a Per-
sian Philosopher, Hakim Sinaj who said.
‘Alas, if only one of these six people had
even a small ray of eye sight he would
have told all the others of the real situa-
tion.

SHRI G. SWAMINATHAN : Yes, but
hags the eye sight to be able to d:scribe th:
elephant correctly? From the Treasury
Benches the honourable Ministey said he
alone had the power of sight and all others
were blind. Each one is going aboug it
from his own viewpoint.  Nobody is able
to get a very clear picture of the Budget of
Rs, 66,000 odd crores. There hasg been
discussion for the last three days  here
and there has been discussion for so many
days in Lok Sabha, and so many ideas
have been thrown up, so much of informa-
tion has been supplied, so many figures of
the Budget.  The problem is when you
actually go deep into the Budget, you are
jmundated by so many figures ang no
one knows whether or not or to what ex-
tent they are true.  Somebody talks about
a debt trap in India, somebody els- talks
about a debt srap atroad. Someone talks
of foreign investments, someone else  ©f
foreign returns, and so on. There i3 a
lot of confusion arising out of these figares,
Therefore, utimately T thoughy I should
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speak something about the broad trend of
the Budget and not go deeper into the
maze of figures, My honourable friend fro
the Congress Party, Mr. Masodkar, dealt
with the broad tread and policy of the
Budget. I personally feel that w: have
been following a certain Budget pattern
over a period of time. I was ong who
congratulated the honourable Finance Mi.
nistcy for presenting a fine Budget.  And
when 1 congratualated the Finance Minis-
te- a1 that time, it was becawse going by
the legacy we had over a period of time,
nobody could present a perfect budget in
the kind of sitwation in which he was pla-
ced, nobody could start a budget from a
clean slate, There thad been so
many budgets before and so many
policies over a long period of  time.
So here too the Finance Minister had
to depend upon the legacy he had inherited
over all these years in this country. The
way we have been going about the Budget
all these years after independence, we
have been trying to build a welfare State,
This trend is fownd not only in India
bug all over the world.  Everywhere the
attempt is to build a welfare State, whe-
ther in the underdevelopzd countries or in
the advanced countries. Even in  the
United States they have so many welfare
measwres.  Omne of my fariends recently
visited the United States on a study tour.
While we talked abouf the hief Minis-
ter of Tami] Nadu introducing a mid-day
meal scheme in Tami} Nadu, my friend
told me that a similar scheme had already
been there in America; they were also
giving free meal to children. There also
they have various welfare measures, various
sickness bemefils, measures ertending various
benefits to the people.  Angd it is so in
the U.K. also. ‘They have heen having
a lot of welfare measures in that country.
So, this welfare system or welfare economy
as we call it is not confined to India
caly, but it is prevalent in many other
countries of the world. In many coun.
tries this is being followed and in the com-
munist countries they have got a planned
economy and that is also a sory of
welfare economy and that is also to develop
the economy for the good of the people,
But T am talking of -~ountries other than
socialist cotntries. Wherever we have

tried thig welfare economy, what is ultima-

~
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tely happening is thay when the people get
everything from the Government over a
period of years, the people want everything

done to them by the Government. Suppose
there are no schools. Then they want the
Government to start the schools. Suppose
there are no colleges, Then they want
the Government to start the colleges,
Suppose there are no hospitals, Naturally,
they want the Government to start the
hospitals. Suppose there is not enough
food. They want the Government to give
them food. So, my point iy that it i the
Government which has to give them these
things  Suppose there are no medical col-
leges, They want the Government to start
the medical colieges, So, thay want the
Government to give them eveiything, This
happened in Tamil Nadu. Our former
honourable Chief Minister was going
through some villages during summer time
and he found some ladies walking in the
hot sun without any slippers on their
feet, He asked them: “Why are you walk-
ing in the hot sun without any slippers?”,
The ladies said: “We don’t have money
to buy slippers. You pleass grant us
money from the Government.” So. in
the last Budget, our honourable Chief
Minister made some provision and asked
the concerned departments to supply them
slippers, to supply slippers to lakhs of
ladies, to a lot of poor people, Ultimate-
ly, what hoopens is that if they do not
have enough to eat or enough of anything,
they approach the Government.  Even
dhotis an! saries were demanded and
these were also given by the Government
to the poor people in  drought-affocted
areas and in certain other areas. They
~have been riven these things Ultimately,
what happens is this : Suppose somebody
is having » daughter and iz not able to
get admission for her. Naturally, he is
not able tv co to the Government, When
the peopls are not able to g0 to the
overnment, they go to the politicians.
Suppose T om an MLA, Formerly. T was
a Member of the Lezislative Council If
they do not get admission in g college,
they immediately go to the legislator say-
ing, “Yon are in the Government. You
must get me the admission.” A funny
thing Bypiened when T was 1 Member
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of the Legislature in Madras, Somtbody
told me. “You are going to many places.
I have a daughter who is not married,
Can you find a husband for her?” This
one request was made to me [ said, “It
is not the job of a legislator. You bave
to find from your own kith and kin or
from others.” He said, “No, Sir, You are
a representative of the people and you
are in the Government, 1 think this is
also a part of your duty to find a suit-
able husband for my daughter because
you are going to so many places,” This
is what he said: Another request came
to me_ At midnight, somebody knocked
at my doors and asked me about the place
where her daughter could have an easy
delivery. He asked me which would be
the best hospital in Madrag city because
he wanted to take his daughter, He said,
“] want to take my daughter most proba-
bly now itself because I have to go by
car tomorrow elsewhere, Can you tell me
about the best gynaecologist in Madras
city where she can have a safe delivery?”
Ultimately, what happens iz that the
people of the country want the Govern-
ment to do everything, If he is a legisla-
tor, a Mzmber of Parliament or an MLA
or an MLC, they want him to intervens
and to get them whatever they want
Ultimately, under this welfare economy
what we have done is that we want to do
so many things in a poor country fo
many crores of people, Somebody was
suggesting that poverty in our couatry is
also increasing. [ think Mr, Lakshmanna
was saying that the number of people
who are becoming poor is increasing and
the. honourable Minister wag saying that
the percentage of such people is becom-
ing less. One of my friends wag narrat-
ing how many people were below the
poverty line during the First Plan period,
how many in the Second Plan, how many
in the Third and so on up to the Sixth
Plan and he was saying that the number
of people below the poverly line is grow-
ine more and more in every Plan. So,
this gentleman was asking a question:
“You are in Parliament, Can you ans-
wer one question?”, T said. “What s
your question?”’, He said: “How many
Plang do you require to make every-

body poor in this country?”! Ultimately,
what js happening is that everybody wants
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cv.rything io be done to them. Naturally,
the Government should have a lot of re-
sourczs. How do they raise resources?
They raise resources by way of direct
tanation, they raise resources by way of
indirect taxation and then they raise re-
sources by borrowing, both internal and
external, and that js the thitd source,
When all these things are exhausted they
80 to the fourth source which s deficit
financing. They go in for deficit finunc-
ing and if the money is less still or in-
sufficient, then they want to get surplus
funds from the public sector undertakings
which they are not getting,
5.00 pMm,

And, then, if you think that money is
not sufficient they go in for administered
prices, When they go in for administer-
ed pricss, and somebody says that it is
inflation, they say. No, no, it does not
have inflation but this is from the point
of view of making the public sector units
viable, By increasing the prices  they
make it viable. Over a period of thirty
or forty years we have had this source.
Ultimately where do we end ? If we
really think about this matter when we
started with direct taxation and with this
welfare economy, spcialism, planning.
etc.,, there was a limit, I think, during a
particular period, when direct taxation
went up to 97 per cent. With income-
tax if you try to accumulate wealth you

~pay wealth-tax, And if you do not want

money and you give it to somebody then
you pay gift tax, And if you are not
able to bear all the taxes and you die,
then there is the inheritance tax, These
are the taxes you pay. Ultimately what
happened was that with this 97 per cent
direct tax people found that the avoid-
ance of tax is the best method. Suppose
I-am able to avoid one rupee and create
bad money, for every rupee 1 save 97
paise. So in the whole country we have
created so much of black money. Even
uccording to a study of the Governraent
of India it has been found that in India
. we may have black money equal to our
economy, I think about four years ago
it was stated to be Rs. 40 crores to Rs,
55 crores, Somebody said it may be
a2 lakh crores, In the whole world
India has  the lmaximum of hlack
money. next to talv. somebody
said. (Interruptions). 1 attended a lec-
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ture, and he said this. 1 do not know
how he related India and Italy. It is =
different matter, (Interruptions) But he
said that next to Italy India has got the
maximum black money,

¢

Now, what is happening is that this
kind of black money is operating not only
in business but it has started operating in
politics also, because, to tell you candid-
ly, without black money you cannot run
politics, To contest parliamentary elec-
tion from a constituency you need about
Rs. 10 lakhs, And if therz are 39 or 40
constituencies in Tamil Nadu, you need
somewhere Rs. 4 croreg or Rs_ 40 crores
or whatever it js; you can calculate, Then
every five years naturally a political party
needs croreg of rupees, This has got to
be black money or whatever money; I do
not want to spell it out. Politics has
become another forum whers black money
has to be created. Whenever black money
bas been created, with lot of powers in
the hands of the Ministers and Govern-~
ment, ullimately unless you corrupt the
officials you cannot get thingg done.

Recently 1 happened to purchase a
small property in Madras, When [ was
negotiating for it, that map told me—
that property was worth Rs 10 lakhs—
that [ would have to pay hum Rs, 4 lakhs
in black money and Rs, 6 lakhs by
cheque. 1 told him that T cun pay him
by cheque Rs, 10 lakhs, He said; No,
then I am not going to sell this property
to you unless you pay me Rs 4 lakhs
by way of black money, When 1 told
him that T was an MP, th:n he said:
Then, definitely, T am not going to give
that property to you becau ¢ T may get
mto trouble tomorrow. This is rampant
with builders, Unless you ‘have black
money you will not be orzrate in this
country,

v

Then, what they found wus they had
tc reduce the direct taxation. Now we
have reduced it to §5 per cent, So direct
taxes cannot go to a v2-7 lai ze extent for
mobilising money, T4: number of peo-
ple who pay direct taxes, spacially in-
come-tax, are only very few in this coun-
try. 1. canpot be a major revenue for
income. . .
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) [Shri G. Swaminathan]

The second point is that you are going
in for indirect taxes, What is happening
is that over a period of time when you
started with indirect taxation, it was al-
most equal to direct tax. Now it has
multiplied so many times, Naturally the
common man, the poor people, have to
pay it, It creates inflation. Indirect taxa-
tion has also reached its limits. They
will not be able to mobilise resources
through indirect taxation,

The third point is about deficit financ-
ing. The deficit financing has gone to
very alarming proportions in our coun-
try. We have almost come to the limit
of deficit financing. In the wake of Rs,
6080 crores deficit for the current year,
threre will be a heavy uncovered deficit
of Rs. 7480 crores, Even though it may
be argued that it is less than Rs, 8261
crores in 1986-87, the inflationary impact
of huge deficit in succession is bound to
be sharp, particularly in aftermath of
drought, The deficit financing has gone
beyond a particular limit,

- - o, - : .

It has been argued by my hon, friend
that internal and external borrowings have
also gone up so much, As per the State-
ment of Assets and liabilities of the Gov-
ernment of India on Budget, 43—45 of
the receipts of budgets, the statement
shows that by the end of Budget vyear
1988-89, the borrawings of the Govern-
ment would exceed its assets by Rs. 40,080
crores. The Government will have to pay
all liabilities of Rs 2,24,180 crores
through the assets worth only Rs, 1.84,108
crores. It iy also further argued that
whatever borrowings you are taking, that
will mean interest payment and you are
also getting into a debt trap,

Sir, administzred prices and surplus
from the public sector have also not been
very encouraging. Except the oil sector,
the public sector has not revived, There
ha, been a lot of criticism about the
administered prices, T would like to bring
to your notice that we have almost come
to a place from where we will not be able
to go elther to direct taxes or indirect
taxes or borrowings or deficit financing.
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Whatever avenues had been there, you have
exhausted during the last 30 or 35 years.
The most important thing is poverty. The
number of people below the poverty line
has increased. We have achieved the grow-
th rate of 1.2 per cent This year I can
fully understand that because of unprece-
denteqd drought the growth has been only
1.2 per cent] The total growth of the last
3 years has been 3.5 per cent. If you
want 5 per cent growth, then you will have
to have a growth rate of 7 per cent during
the next two years.  After this unprecen-
dented drought, we may not be able to
achieve it.  Unless the cake becomes big-
ger, you will not be able to share it with
the people. It is a misconception that we
will be able to make everybody rich, It is
not possible to make everybody rich be- _
cause we are a poor country. Naturally we
have to increase the cake, Unless we increa
crease the cake and the GNP by having a
fast growth rate, we cannot do it. The
Prime  Minister says that we will
eliminate poverty from India by
2000 AD, T am also very much
interested in the removal of poverty.
T would very much like the hon. Prime
Minister to succeed. But we cannot achieve
it with the present growth rate. By 2000
AD the number of people below the poverty
line will be more. T am very sure that
with the growth rate that we are having,
we will not only not be able to remove
poverty from this country, but there will
be more poor people in this country,

Ultimately T would like to come to the
main crux of the problem. What is the
policy we have to follow? Tt has been
said in the budget itself and the  hon.
Finance Minister has already read it in his
budget speech. Because he felt that some-
body may not complain that he is not fol-
lowing socialism, he said, Shri Rajiv Gan-
dhj, our hon Prime Minister hag said our
socialism is our owp it is not a foreign
transplant, it is not cast on someone else’
ideologies or mood, it is rooted in our own
history, our owp culture and realities. Gan-
dhiji enjoined us to work for the daridra-
narayan to wipe out every tear from every
eyes, This constitutes the moral imperative
of our socialism, So, the question is what
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are we following? We are following social-
ism. What is the socialism thai you are
following? 1t is your own sociaiism. And
what is our socialism and Nirmalaji’s social-
ism and Chitta Basu’s socailim, nobody is
able to undersiand. Socialism has now be-
come something like ap elastic belt. 1 am
a Juyman and I am not an economist, [
cag say that it is something like n elastic
belt. Everybody is pulling it from various
sides. The belt has gone out of shape, It
has no shape at all ang it cannot contract
at all and anybody can swear by socialism.
Wnen 1 say this is my socialism, Nirmalji
wil] say that socialism has a certain defini-
tion. When I give the definition, he will say
it is your definition my definition is entirely
different. So, I will have my own definition
and he will have his own definition, It is
just hke Alice in Wonderland who  will
have her own definition for everything and
she will not accept anybody’s definition,
Socialism has changed not only in our
country but everywhere, Even in USSR
itself has changed so  much that in
USSR you are allowing private people to
have private occupation and you can
earn private capital. That is a kind of
liberalisation that has come there, USSR
many other policy changes have alsp come

there about. T was 4able to meet many.

friends both in USSR and China. There
was recently a friend who came from Po-
land with his wife. I asked him, what about
your country, how is your country ? He
said, our country is very poor, we do not
have anything to eat and we do not have
much. Then I asked him whag do yon
have? He said, we have freedom, we can
criticise the Government. Poland is a com-
munist country but the only advantage they
have got is that they can criticise the Gov-
emnment. They said that they do not have
any consumer goods, Recently I met
some friend from USSR also. There
also the same problem. Their prob-
lem is that they want to rapidly liberalise
but they are not able to liberalise, because
the people who have been concervative,
they do not like ‘to liberaliss, Now com-
ing te China, in their type of socialism,
there were not multi-nationals But many
frieads who have come from China tell me
that multi-nationals are more happy in
China than they are in India, 1 do not
know. This is what friends tell me, It

39RS—13.
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appears he said, I am not worried about
the colour of the cat, whether 1t is black
or white, 1 do not care. 1 am only worried
that the cat should catch the rat. Ultima-
tely 1 am not worried about socialism, I
am only worried about pragmatism. If the
people are able to come out of poverty,
if they are able to get wealth, that is more
important that knowing which type of se-
cialism he is following, Ultimately, [ will
tell you, Sir, that thig economic pyramid
that we have created for 30—40
years it will lead you to more
and more this kind of problems, This
economic problem of trying to create more
and more resoruces, and trying to give
more and more to the people has already
created a havoc in this country and if we
want this country to progress and porsper
I would recommend to you very seriously
think of this problem. I will teli you only
one proverb about it or rather one ance-
dote about it, It is something like a medi-
cine, If a person js ill and you give him
medicine, then he becomes again more ill,
Then you give an overdose of the medicine
and with that he will become more ijl, in
this country you are trying a particolar
medicine and that is creating probelms.
Overdose of this medicine will create more
and more of these problems thun it wilf
solve, RN

So, ultimately it is the economic model
which we have to think of. I am not here
to advocate which model we have to adop!.
According to me, it is the one which God
hag created in which the man has to work,
Unless there is some gain or profit, he will
not work. Tt is tke only factor which
makes a man work. We may be legislators,
one may be a Minister or somebody else
but he works only when there is some ad-
vantage. So you have to create an advan-
tage for him to work; you have to assure
him some profit, whether it is the peasant
or the industrialist, (Interruptions) 1 am
not talking of capitalism; I am talking
about my own idea of socialism. You have
to ask eminent economists; many econo-
mists are there: you ask them to sit down
and try to find out a solution for it.

I am very happy that the hon.
Minister has announced various in-
centives to the farmers. I talked to
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some pf them, But it seems some con-
fusion ig being created sometimes
and I give you the example of Tamil
Nadu. Our hon. Memeber and Con-
gress President of Tamil Nadu, Mr.
Moopanar, had gone to Tamil Nadu
and he accused Mr. V. P. Singh of
working inside the Government as
an agent of the capitalist and imperia-
list forces and exploiting the gituation.
And he further said that the last two
Budgets, presented by our Prime
Minister Shri Rajiv Gandhi, and the
Finance Minister Shri N. D. Tiwari
bhave sought to correct the distortions
and deviations, What I am trying to
say is that whether it is Mr. V. P.
Singh or somebody else presenting
the Budget, it is the Congress Budget.
What I would say is that there is a
certain direction, whether it ig prescn-
ted by Mr. V. P. Singh or by somebody
else. The essential thing is that it
should be beneficial to the people.

Finally, I am happy the hon. Mem-
ber has introduced wvarious new
schemes and he hag tried to do his
best in the preseny circumstances. I
congratulate him for all that he has
done. He has also done a good thing
for the small-scale industry and I
again congratulate him. I think
in his Budget speech, for one and a half
hours he was stating about the various in-
centive; and one hour he devoted to in-
centives to farmers, to small-scale indus-
try, etc, So, if I have to refer to all that
it will take long time for me (o repeat,
I am happy that under the present trying
circumstances he has done so much for
the agriculturists, ) .

Finally, T would say that whatever kind
of subsidy you give to the farmer, you
have to easure remunerative price to him,
Unless you give proper price, whatever
you do to help him, will not be of muchy
use. I am sure the Agricultural prices and
costs commission will arrive at the proper
price which should be given to the far-
mer, and unless a fair price is given, lot
of the farmers cannot be improved They
have to spend more on inputs; the have
to spend more on so many other things
that they have to purchase, Therefore, it
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ig essential that they get a fair price for
their produce,
. L N LR

I have one more réquest fo make, It
has been said and it is the feeling now
that the export duty on coffee is going to
cripple the coffee industry in the South I
hope the hon, Minister will consider giv-
ing exemption to coffec industry in res-
pect of export duty,

1 once again congratulate the hon. Mi-
nister for all that he has done, Thank
you,

- E PR L. -
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T IA & SAifga FT & Ao
R IAEA e, ST geR § ot Sy
Felfoar w1 T | U & FTaog
§ 3T Hgd agadt g fawersw
FHAT | AR S W eWR &
TIEL I FIF § ATAIAT F1 A
I AR 9AAT I A g ¥
AT FA AT 1 57 Famal & og gam
it wfaE G O TR AEgE A,
TRy FEe! fama d1 9% axy agaw
& Rt & 919 A A S awTH
FIAGT  FAT @ a’qﬁmt’aaﬁéﬁ”{
S TFEA ¥ Ga1 FEAT 4TS ATer

¥oage @ q@r g .

@AM ¥ favm & 3 a@R
g@mﬁmarqmﬁ%l

E@‘ﬁ?ﬁaﬁm‘??ﬁﬂ@ cmaﬁ
§F 0 4@ 3 9 OF @AW A
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N §, Tg @R dRER A9-
T & fon faw awyd ssAd
AT FT WA ST W § 1 Aq
I # sma 3w F fan S=Q
g fF @ Ioviaar aeqmi &1 A
Faw @ Gat & AT LU G &,
s fafam wFe & we@ wife
A fag ge St § wie Sl &
AT &7 ar oY Aify oA g, 9®
WAl @ § W arqE g9
FAN qur QAT IqAey HFLULIAT |
ad miafem wgad adw faam
FT4FT, WL THU IR FE-
F7, M@ RN ME AT
Friww Wi FEFGT § T Faa U
TR d'r gy afew Seagrew WM
IS FIA F grF #T W i
gri, 9 3u, ga@ ik @EFl
faarg gl &1 fambr) w9 |
qq AT Hiad O Sudew gl
@m0 :

AT WEId, TH qAE |
TR FEHl A oA AW FW
F1 Y § (T AR Sar q qge
SE 0F Wk B & ol § @@ 3
FL AT 5 JATRH T
T g § 1 W AfT ¥ e a7
fafsta v @71 9 <O & I
93T q9T FB F ag 7, 9y T (AT
FT o fmes meforat 71 uea
Ee il

ITerd wgrew, e # we
ZAT UF F1.9 T9T FAUE | g B
FAT & g | W gF FT AT
FWT TEM | AT T FqAT AT o8 §
g9as far feafa #1 sgrar 3T o~
SIS ) :

AIGET, &4 UNadT doAET &
T 9 SMEedT & 50 gfoma oW
TR <@l & Ar9 SEq e FT
I g ) g9 JEENiT Al F |
TOEYT dar F A |T AT R0 &
For gear & 50 givw @B AT T
Z@r ¥ FI IoTF F7 Faorr et au
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o oig o7 F faeda Faw 12 9fa-
g @@ &1 g e TEr & Y
35 & qwear fFa | g9 TR AT
qoE. FA T HLAMA & AT 222
frem= wrg W W& F O WA
g F A sftEa amw )@
T 50.5 fafeww M|IA § ® @
£ ufqog & I ¥ MET A 39,9
o oWl 4 27.7 whmw g W
Hiead  26.9  giama ¥ 25.8
gfgwa =% FT  G@Er JeE-ETE
& &g T\ TH WA FEEWS WIT &
wigs swe g@gm TS fqUw &
qgEal | derady & & g fen s
qFAT § | WAl g H YE AT A
fany F=ig wgal ofwr 600 FOR
ff 3@ 59 faw 180 FU3 & | Wf*
sga & ¥4 uiw g @ W faw
AT & & HEHFAT § |

qFEEY, AT A F SIAFHI
HF AAG T 9 T Fo HEW F
UF FTOr § qufaq ARl &f
AT Y ATmE T A W S
M £ S8 ¥ wfewtw @6 A #
gers gt @ md € wid waat %
FHE ¥ wAtay | gagmant®
Flaawi § &7 Q0 & 1@
ag & & Rkamg «w ueve wiafae
TASIT U A F 9 gUaEsr § F
g &1 3 s &1 wnw fAfgw
Y F AN T 2 | FENK g7 B
AT ZF FW ¥ W9Ar N AT P Y
FE OFFG g | I OATW W
T &t TG FCU AN

ey
¥
q

qrET, 2w ¥ gexy &y fam
¥ Aoy w_w, fagre § S|t us qfvsE
g maw § g wrfearEy
Y F AW § ST W@ g wieh
T & 50 vWe wifer awt 30
g3 magfea snfy & @M qad € )

[Tbe Vice.Chairman (Shri G, Swami-
nathan) in the Chair].
™ oad H waraeer, v ug
TR # darr ¥ s gd
s fredt s ownfegt agr <y
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2 fom # wrerar @y &, 9@ gerd
g wifa 2V g g @
9Tl WY FWAT, SRS, 99
& UL FOFTET, HEN, T, F9dm
wife & st ger ¥ oawr wE gmC
& SUM &7 wATTAT Agt & ST @
Fl 39 §§ & Wwy guiaw fowe
F fau us =  fawfraeg
gews g o §  dwwewat
faem & w1 @F | SO (@ @9 H
W § A 15 IEE  wifeandy
w®d & B F far FEw fawa-
faemera ‘A" wTORG B) MR 4TEI-
T ﬁm‘w foremergz Y i
favafagrag & afcafa T oq
& gufrx frwe @ wiw woqu
frar & mwar ¥ wEaAr ®§ F gl
¢ WG 393w HIT@w & ie-
g T qaqd STarRHe  srad
ey widy ST 7 1971 # fEwr
ari 3@ & fag sd" & gumw,
Fad, w@iE #wfg 9T 10 FAE
g I T T ) IS T
af@ @ FTEM Jraa @@
TET F QU U qEE g &
T T FRE@A FT OFH A H
X FT oaTRT HER § & A fFar
ST T F) AN Q@ TETREH
FREN ¥ AEAAEE 9 &
SSRGS g T g1 WA &
CgEE AT FT FE miAee
ge fear sm @y @@ #Eww
HOTaq  §EA IUAH § |
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T YFTC FE< W O F
FTEET WIS FIA & TG AT
0 i I rR R 1
et ¥ foemee 1978 ¥ fEaw
qTi 9T WI % Iq F@E  F
gy § @1 wifg @ gE R
eqT ag0 ST AT § gved )
A osa far ey A SN a%
T # gy w9 ®@ E)
Afyaes wCETC I8 aI@W &Y WY
TqEAT &

qrEEY, 3@ &K ¥ gwe W
fag Wy st faErd St Fr oW
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e fe@re gsd@t @1 Ag awe
AU § WI FW Y qwe § A
mEr & g & R fawewe fear
rar &0 few oWt ¥ 7 & oaqad
7R Fwvw g fadir 9% 41 O
gfis wgwa & F=Tar g S
gHIS & @t aal w1 S W
g FE K OANQ B HI&T @
W OF TAT HFOTHL FA WM
ggr T%c 9w FX F fqwd S oA
qey auf ¥ A, 3w, W ¥ ey
&, FATAANS g &1 afEg e
ﬁfwr%mm?fsﬁa"aqer
AT U wEr o wsiig Ay #iv
AR AN AATSEEy dfaar #
FIEr SAT I fRar &

T OF g F ogdT g &0
aAgd Ud @ET F@I g | Gag |

s e
! L amy

SHRIMATI BIJOYA CHAKRAVARTY
(Assam) : Mr,_ Vice-Chairman, Sir, the
General Budget for 1988-89 is a reflection
of Government’s drive and direciion on
economic front, 1 think this budget should
have had a positive direction, This budges
lacks positive direction and initiative to-
wards arriving at the realistic goal. Of
course, there are many kinds of promises,
for example, roti kapady and makan only
to hoodwink the gullible,

The present budget is replete with vari-
ous types of concessions and thereby at-
templing to prove that the budget ig by
far the softstone ever presented in the
House, But the pre-budget hike in diffe-
rent essential commodities has already hit
the people, Today railway journey has
become costlier. Similarly, telecommuni-
cation rates and petroi prices have alsou
been iacreased, Even life saving drugs are
beyond the reach of the common pecople,

Sir, T would like to say that the annual
budget can never deliver goods if the
planning process is not dowpn to earth
Irdian planning over ths yesars h»- been
marked by urban biag and consequentlv
90 per cent of the Indian population can-
not be benefited by thig sort of planning.

'
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And as such, there is one set of people
who are having wealth ilke Kanchen-
janga and there is another set of people
who are living in great miseiy and pover-
ty. Moreover, there is 3 growing regional
imbalance in the country which has been
the most depressing feature in India today.
The advanced States get major shareg of
developmental benefits and a State like
Assam has been relegated to the back-
ground, I would like to cite one example
regarding power, Assam can produce only
200 MW of electircity whereas a single
power house like Dehra Power House in
Himachal Pradesh generates 950 MW. The
water resources of Brahmapulry are yet to
be harnessed and if these are properly har-
nessed, this can alone tced the entire
country | ..

So far as irrigation is concerned, Assam
State stands at the nadir. During plan
period, a large number of States have
brought over 50 per cent of their culti-
vated area under irrigation but in Assam,
hardly 13 per cent of the land is brought
under cultivation and hardly 35 per cent
of the crops are brought under irriga-
tion, There is one Brahmaputra Board
but finances are not yet properly given to
it and there is no provision for storage of
irrigation porjects, Moreover, power @and
irrigation facilities are the major input
for development, Assam has immense re-
sources, immense potential but these are
not properly exploited due to lack of
vision of the plannerg and that is why
the north-castern States inciuding Assam
remain still backward. Sir, in  between
1984-85 and 1985-86, the States domestic
product increased only by 2.9 per cent
while per capita State domestic product
wag minus 0.3 per cent, This is because
of the tremendous population growth due
to migration to Assam, Assam contlinues
to be much behind the rest of the coun-
try in terms of not only per capita in-
come but also electricity = consumption,
irrigation potential created, rural drink-
ing water supply, roads and railways and
credit deposit ratio etc and, Sir, what
is more deplorable is that fact that
Assam is the lowest amongst the north-
easlern States in per capita plan outlay
also. Assam is basically an agricultural
State, It employs over 76 per cent of
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the working population but agriculture in
Assam is not stable due to the recurrence
of flood, A permanent soiution to this
problem is urgently required but in the
Budget little importance has been given
i this respect. We know that the natural
resources are in abundance in Assam but
industrialisation has yet to come in that
part of the country Even the surplus of
well-established industries like tea, oil
plywood is reinvested outside the State.
Steps should be taken to see that all the
resources from these industries go towards
the development of industries in Assam,
Moreover, Sir, debt burden of the State
has been assuming alarming proportions.
This is due to increase in central assist-
ance for the State’s general areas plan
which is marked by a predominance of

ol

loan over grant, As a resuit, States have- =

to earmark a substantial amount for re-
payment and for servicing of their debts,
This gituation must be improved by chang-
ing the existing pattern of Central assist-
ance for the general areas plan by modify-
ing the term to 10 per cent luan and 90
er cent grant for special category States
itke Assam,

Sir, out of 20 million people in Assam,
18 million people hve in villuges but un-
fortunately, the rural economy in Assam,
doeg not have a stable growth over the
years. Employment generation in rural
areas has been a tough challenge and
consequently, there hag been an exodus
of rural population from villages to ur-
ban areas in search of jobs, The most
unfortunate aspect of the Budget is that
it makes bindias, sindoor and altas for
women cheaper, But women are not a
commodity; nor are they articles of deco-
ration, They can never survive on cheap
bindiag if there is no scope for employ-
ment for them and if there is no scope
for their social security, I deplore the
absence of priority on vital issues for
women in the Budget. Sir, I cannot but
congratulate the hon, Finance Minister,
Shri N, D. Tiwari, on his premium on
defence, A country weak in defence can-
not have any prestige in the comity of
nations. With these points, I conclude,
Thank you,

SHRI JERLIE E. TARIANG (Megha-
laya): Mr_ Vice-Chairman, Sir, I gladly
welcome the Budget which ig  rural-
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oriented and is also aiming at relieving
the poor sections of the country, Sir, the
Budget could be assessed from the facts
that we have seen of what had happened
last year or in the last finuancial year.
The country had faced severe drought
and flood in almost all parts cf India
and we should congratulate the Finance
Minister and his Ministry for being able
to work out a Budget which would meet
the situation in the ocountry. [ would
not like to go into particulars of the
Budget, Many leading Members of the
House have criticised and many have
appreciated the provisions of the Budget
and the policies and programmes involved
thetein,

1 would only like to take this oppor-
tunity to highlight some of the problems
that we face in the backward regions, in
particular of the north-eastern  region,
where 1 come from, Even after 40 years
of independence, we find that transport
is still the main problem of the north-
eastern region. Lately we have the Rail-
way broad gauge constructed up to Guwa~
hati, Guwahati is not at all connected
with many of the States in the north-
east. Unless the broad gauge is extend-
ed up to Dibrugarh which will then be
connected to different States like Megha-
haya, Arunachal, Nagaland and others, it
will serve them only very little, For in-
stance, we have, in the hill States, pro-
blems even with regard to accommoda-
tion in trains, Y have raised questions a
number of times, about the availability
of seats for travellers from the hill States
to different parts of the country. There
are some railway out agencies in some
capitals of the hill States, But the quotas
allotted to them is so small that it does
not meet even a very very small per-
centage of the travellersy Poor people
have to depend on the railways to go
outside their States or regions for many
reasons, mainly for medical treatment
because we' do not have adequate medical
facilities in the region They could not
avail themselves of the air transport also,
There hag been much publicity that the
Vayudoot service is there imainly 1o
tackle the problems of air transport in
the backward north-eastern region. But
what do we find today? Vayudoot has
not been able to retain even what it had
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started, We cannot avail ourselves of
Vayudoot now as we used to do Flights
which connected Shillong with Calcutta
has now been diverted to different other
States like Assam and Arunachal Pradesh,
So our people are suffering. [ am a regu-
lar traveller from here to Shillong, I
have always to make a night halt at
Calcutté, I was n#ver certain when [
would be able to reach Shillong, And the
timing§ are also such that they ncver
suit the convenience of our people, Then
we have to go to Madras o1 Bombay for
medical treatment and our students also
have to go to these places for their
studies. Our people undergo a Ilot of pro-
blems in getting medical ireatment out-
side and our students do not get seats
outside, These are the kind of problems
our people are facing, There was a sur-
vey conducted and approved for the
Guwahati-Dibrugarh railway line being
extended  But till then, Railway connec-
tion to Meghalaya is not possible; it is
also not possible to connect Nagaland or
Arunachal, This is the state of affairs
in this region after 40 years of indepen-
dence whereas—of course, we appreciate
it—there has been considerable improve-
ment in the backward areas of Madhya.
Pradesh where not only ordinary trains
but even fast trains are going now even
to the most interior parts, There are
now Vayudoot services connecting the
most interior parts in Madhya Pradesh,
whereas in the north-eastern region even
what had been started has now been re-
duced, The service has also been deterio-
rating very much. When we travel from
Guwahati to Dlehi or Delhi to Cal
cutta we realise the difference, Even
in regard to the service of fooq thi$
region is being looked down upon by
so many of the authorities, Ot course,
these are only my observations and
I am not making them by way of
complaints, Same is the case with
roads ip this region. We have some
national npighways, There is one na-
tjonal highway between Shillong and
the rest of the State and also Bangla-
desh. Ther, is one bridge constructed
80 years ago by the British Govern-
ment which coulg permit only trucks
with 10 tonne loads. But now the
traffic has increased ang trucks of
20 tonne loads ar, haying to ply on
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this bridge and the bridge has deve-
loped cracks, The Ministry of Trans-
pori has approved immediate recons-
- truction of this bridge. The Defence
Ministry in their reply saig that they
had allowed a very small portion of
cantonment Jang {0 be used for that
purpose but now one small  garrison
engineer stood in the way and the
bridge could not so far been cons-
tructed, gimilarly, there are so many
other problems being faced by the
people of the north-eastern region.

In regarg to health we were very
fortunate that our Ilate Prime Minis-
ter, Shrimati Indira Gandhi, had an-
‘nounceq the setting up of a Regional
Institute of Medicai Sciences in
Shillong for the north-eastern region,
That was also formally inaugurated
by our Primg Minister' Shri  Rajiv
Gandhi, But till today we do not find
any sign of the construction being
started, As it is we do not haye any
facilities in our medical colleges in
Assam where serious illnesses could
be treated, The patients have to be
taken to far off places like Madras,

Dethi ang other cities, Therefore,
unless  this Instituty is  established
immediately our people will never

have the change of being treated at
home for serious diseases, leave
aside the fate of the poor sec-
6.00 p.M, ions. And, Sir they have to die
for want of treatment, So, we
feel that it is important for the Govern-
ment to kindly see... (Time bell rings)

Let me finish, Sir,... (Time bell
rings) .

THE VICE-CHAIRMAN (SHRI G.

SWAMINATHAN). There are many

honourabl, Members more to speak.
Is it the sense of the House that we
exteng the time by anothe; half-an-
hour? e

SOME TION. MEMBERS: No, no...
(Interruptions),

SHRI B. SATYANARAYAN RED-
DY (Andhra Pradesh): gir, we have

to go to our nhouses and then come
bacik for the function,
SHRI M. M. JACOB: 1 think we

can g0 op for some more time,
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SHR; B. SATYANARAYAN RED-
DY: You see, we have to go our
houses and then comg back for the
function, If you do not want to
attend it that is another matter,

THE VICE-CHAIRMAN (SHRI G,
SWAMINATHAN): 1 woulg like to
know the sense of the House,

SHRI M, M. JACOB: At |least let
him complete hig speech, Sir.

THE VICE-CHAIRMAN (SHRI G.
SWAMINATHAN): A!l right. Yes,
Mr Tariang you can continue now.

SHRI JERLIE E TARIANG; Mr.
Vice-Chairman, Sir, I thank you for

allowing me fo highlight some of the
problems of the North-Eastern Re-
gion, especially of my own State.

In the field of agriculture, Sir, we
are grateful to the Government be-
cause they have taken some initiative
and there are some improyements,
But what we find is that there is so
much of publicity for the loan melas
in other parts of the country while we
do not hear ot any such thing in our
North-Eastern Region,

Another thing ig aboui the timely
supply of fertilizers, We have to de-
pend on the railways from outside ihe
region upto Assam gnd thence by road
transport. Wha; happens is that be-
cause of the delay in the movement
of fertilizers from the factories in
different parts of the country to the
North-Eastern  Region, the fertilizers
never reach thig arey in time until
our agriculturists mainly, the potato
growers who form the majority of the
farmers in our State suffer very badly
ang many of them suffered heavy
losses galmost every year.

Regarding power, Sir...(Time  bell
rings) ...

THE VICE-UHAIRMAN (SHRI G.
SWAMINATHANY): Please conclude

i now_ Your time is up,

E SHRI JERLIE E, TARIANG: 1 will
not take much time, Sir,
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Regarding power, what I would
like to stata is that the North-Eastern
Region can supply power to the whole
country, 1 think that if we start ex-
ploiting the power resources, {hg hy-
droelectric resources, in Arunachal
Pradesh alone, we can serve the whole
country ang we cap serve the coun-
try in the same way from Meghalaya
alone, Whilg the country is ecrying
for power, why don't we develop
these natural power resources which
will be cheap and which i'l at the
samea time, serve the interests of the
other gtafes in thg country and allow
these States to supply power to the
Central grig from where it can he
supplied throughout the country?

Sir, T have a number of things to
.say if time is permitteq to me. But
what I would really like to request
the Government is fo see to the in-
terests of the North-Eastern States,
especinlly in the matter of  transport.
We are cut off from the country, con-
nected by a bottleneck with the Re-
gion, Unless some immediate and
sufficieny steps are taken to tackle
thes, problems, our areas will always
remain backwarq and [ go not think
thay the backwardness in this part of
the country would help the country
in going ahead, Therefore [ would
request the Government fo look into

some of the problems which j have
" mentioneq in the interest of my own
State and in the interest of the Re-
gion as g whole Thank you,

v -

THE VICE-CHAIRMAN (SHRI G.
SWAMINATHAN): Now, Mr. Mala-
viya,

Y W VET WA qEEE
IgasTerT S, faes g S quE-
wE St T S v ogww o way
Y o, W9 A qSE WA AEq
frr av So¥ =R w41 o fF awe
¥ grar sigar 3w & oy &
ARy g7 FC AT ST GiaT g )
t:rr am Wt St awe wegy et

2 =¥ 8121 FUT WA &
mﬁa qrer EET g 3@ ue
%mm‘r’f%r st oSt % am §
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vy afg geit wiw gumwd S ¥
stomET s Ay of fE owde &
e =feRy 9¢ ®T 0 Bg OHTSET
AN E 1Y E’WITJE 12 1
1 THET oA qSaT Afgw won
Y T S GETT AW WA aiaT
T IAE W OHF ¥ g X
e faar o § oW g v §
IHF AT § IAA TH Gl GLAR
I oOgd F AW R STH 3 F 14
FTIT wUT WA AW TSA L 1988
1 W wiafew & § a8 98 Wi
FOE SAET T 1980 H A
12 &< &UT &7 9T 3T %9 T
79 89000 FUT I & T §I
1986 H =TS &1 AN F A
2010 FUF A1 A 1988 §F oA

TR N AT 93 %
W FEE AW g Reew g
?ﬂﬁ—ﬂweﬁv$m T gu

%Taar(v@ufrafasrntcrtqé%
gaf ¥ AT A gy g fw
Fft aem Ay 1 @@ fFw wQ
T THF G FT F TEd W U
yafaere F@r wifgn wfs |
W WC & S gAmT § F "iEn
¥ WE 9T § I IS-UET Y
TFATE g W g1 g A ot miwe
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gHIET ST AT T F I A W
Fg & w= oF T g frmeEe
1986%aanws$rgﬁﬁ
geqr S 1,37,470 o =T TH
Far o @ xS owmw @
QIHT THH 4870 FOT g7 | faqeye,
1985 ¢ &% T I FT Fedr 673
o} fagra?, 1986 § TAFT A% F3FHT
F 714 & WS AT gAY IF F0 AT
TGAT 77 A1 § I HT§G & 73 2980
FUT @ AGHFC 3287 FUT &1 7147 § |
qq wT FAE &1 g fRgese,
1985 | 51 1,18,000 a“rargfwrﬂ
1986 7 ¢ T 1,46,000 g 74T &
TFf 7 {399, 1985 §F 1071 FUS
AT Fiof AT FT F@ FT 1306 FUS
g AT g | T A § oh @
foqrd & ga%T @ 91 FIAT arg’nr o
ffg xR €@ T93 ST AR 2
fofinfa et Emq gt FIEMFT F
QT F 79 U I & §F F1 A
# arfow 797 & 1 IhET 9@
weey’ ag UF =S fond g Staa
§ 93y F@ g i

“mrwEr AYNfE T &
RIEINT §F TFT F UF a9 § a0
gadfast T a5wFaT 7 AN &A1
ffet AT L) S IR A AT
aaﬁ%ﬂﬂ' # Sq% % | =g 98 I,
ST AT AT F (&0 T &1 waal
sfy % fad =o & T q AT IF IF
o &7 A 3G AHAHHOT & @/T
& q F AfE waEias
FY aF ¥ T §FaT GEHTA TFIT
wE T 37 IFAIT FT R |

TR Sa-ael & waEr wifdE
Wreiggt w T fw’rg qJ7al-
a5 @qT AN & TR g €T @@ g,
faar-das & ¥ q@dr 91 @ § M
uF |iE ATHT § Ffggd FT47T 200
FOT &4T 1 TIFAF OF 7&l #§ UG
four FY 89T HF Hg FT AT FL
¥ fad frar o g ST F A/T-
o 3600 FAT ®AT 4F T &
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Y § AT q1YT FANT X B T §
qqr oF At & AfAF A A
AT F 97 I AT HlaF gaqiT 9
T5 & | RATAT [IAKET SG—-qET

U FT AT AL F ALY TR
K § 4% F aﬁsraTszr i afww

q &R § 5937 FI9T g
ford g%iT 7 »g Sant & AT 37§ S
gH LA W g, \ssir:rqfa @i g, faF g3-
&2 IR B F AN AT 51 F
T FT gy A1 KITW G & 1 T
{add ¥ gl &0 fads 0§ Tl
AT TEAT wigT | {ad w0 F
wSe # qgr a9t & & 0F fFAT #r
Tgi Aradr g fad g ST seF a9z
WM F g9 §@ &1 997 & g {6 S0
THGAT F ST G AT FOATIAT a1 THT
& a1 a=q et & fqd g9 B FT TR &
G- # FAA FL A 74T 8 THAT &<
qZrdY «.aﬁ% | ATRT RT Q@D -
A4 o (waiT § FF % %1 7R
faege @em gr w4l § 0T fwas & aF
PreriT § @ & an ar sy
Ferst g e g7 E AT g ed,
F ST &1 SR TASTFIT G §, 9T60
AT AL FL 4T @ E | WA Sr 4@
sTrw F1 Tw g a9 g ogTar

SIERNCE S ETE NS GG EEIC

g0 fwaar wT FR0F Prar waT
T ooF ‘maard’ & A ¥
G Ag FET AT &, T55 8 N,
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I am concluding in three minutes,

THE VICE-CHAIRMAN (SHR1 G.
SWAMINATHAN); The Minister has
to go to the Lok Sabha

[ RAJYA SABHA }
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SHRI SATYA PRAKASH MALA-
VIYA: It is not on account of my
fault. Iy was on account of the fauilt
of the person who was presiding
there, .

THE VICE-CHAIRMAN (SHR] G.
SWAMINATHAN): Not my fault

SHRI SATYA PRAKASH MALA-
VIYA: Not your fault,

SHRI M. M, JACOB. The Minister

has to go to the Lok Sabha lecause™

there is voting there, But let him .
conclude his speech,

SHRI SATYA PRAKASH MALA-~
VIYA: ] am cono'uding in five

minutes. 1  fagza T w@r 1w -
wifeat wdvew ¥ faq saamr T g &
I 91 %IFL, 1988 AF 150 AMF
61 g TAT @4 fFar 74T | ATHI
¥ St 4g @¥ frar, 9g wdq wwETar
#1 9 g% fear A § 1/ G-
o sdaa 47 7€ agr 7 wiE,
afrT 7 Fear =TT § & AW {
gTrfar sHwm #Y fad # IR
IgeT TR

& =a A ¥ awar g & aewdan
gatae #1 0 uw agfy &, Afes
gg dafT &, WO T AT HAT THA
1 fagay & fear &1 o w9-
z0g 910 wieew =@ mifen 3, 39
ARt # fasiE qEd qogarEy &/
faafm w7 A1) @S fresram &
A fasm & S JaaT I7ar FW
-ﬁff AT A B | HAT FAFI HIAT

f*ma‘m%rvﬁmﬂafaa’?%
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¢, Sus fasfesr § e #1 fagw
FE AT W IEE ST AT AT
B E I W1 9 T A U
T Anfgd

7 29 geaea ¥ a4 fr e
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aTH W ST 2 1 TR G T A

FT HTC eqre fgy & O @R @A F
TqT §, WIg T AT H g, AW
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#Tg #7T g |
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It is concedey that therp can be no
compromise in so far as the country’s
defence is concerned. It is also con-
ceded that production of defence
equipment should b, stepped up and
maintaineg, But what can one say
about the scandals inyolving pur-
chases of Bofors guns from Sweden
and submarines from West Germany?
This apart, ong wonders whether
some economy in expenditure cannot
be effected without impairing  defence
effectiveness,

)
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In severa] of its reports, the Pub-
lic Accounts Committee of Lok Sabha
hag drawp attention to several ins-
tances of wasteful expenditure in de-
fence, The Defence Ministry makes
purchases of equipment outside the
counlry although there is really no
need for such purchases, It is stated
that coniracts are entered into  with
suppliers, but the advantages of con-
tract provisions are not made use of.

It is also stated that the majority
of firms registered as suppliers to de-
fence with tie Controllerat, of Pro-
curement are either agents or retail-
ers, Drawing attention to this the
Pultic Accounts Committee (1986-37)
observeq thai by procuring directly
{rom manufacturers, not anly the
middlemen’s margines will be elimi-
nated but the price will be more com-
petitive and the delays in supply  will
also be curtailed.”

7 fad agr faga FT Angm
i womT forg 4g aY ==y g & 9w
T & SAF § IOATT gET A0, IN
98 FT TEIANT G FAT AT |

T WY & 1A, IF WL 1 fawr-
&7, frgm Ay, o oA fay
aTRa g4 O 3ET fan wadt E o
q4TT |
THE VICE-CHAIRMAN (SHRI G.

SWAMINATHAN): The House stands
adjourned til} 17 O’cleck tomorrow,

The House then adjourned
at twenty-two minutes past
six of the a'ock till eleven of
the clock on Thursday, the
24th March, 1988,
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